CENTRAL @DMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,

Commercial GComplex,
ndiranagar,
Bangalore~38.

Dated: 1 7 JAN 1994

APPLICANTS:-Sri.C.R.Rangadhanaiah and Others

v/s

RESPONDENTS:~ The Chairman,Railway Board and Others.

4,

S,
6.
7o
8.

9.
1C.

11.

12.

13.
14.

15.

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Koad, Ist Floor,Gandhinagar,Bangalore-9.

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi-682017.

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karikkamuri, Kochi-=-6820l11.

Sri.Vijaynerayan,3-C ELDORADO,112,Nungambakkam High Road,
Madras~600 CZ4.

Chairmen,Railway Board,Rail Bhavan,New Delhi.

The Secretery,Ministry of Railway,Rail Bhaven,New Delhi.

The Beneral iianager,Southern Railways,Park Town,Madras=3.

The Chief Personnel Officer,Southern Railways, Park Town,
Madras=2Z. '

The Divisionsl Railway Managér,Southern Railways,Mysore.

- The Senior Divisional Personnel Officer,Southern Rsilways,

Palghat,Kerczla.

The Divisional Personnel Officer,Southern Railways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kerala.

The Divisional Railway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth,Advocate, 32,Mangalanagar,Sankey Road Cross,
Bangalore-Za.

Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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SUBJECT :~ Forwarding of copi%s of the Orders passed by

the Central Adminig
-x—x-

Please find enclosé

passed by this Tribunal in ti
on 1l6th Day of December, 199

trative Tribunal,Bangalore. .
PX =X~ '

»d herewith a copy of the ORDEK
e above mentioned applications

By, for further necessary action.
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. CENTRAL ADM INISTRAT IVE TRIBUNAL
' _BANGALORE BENCH

0.A.NOS. 395 to.403/91,57/90,416/90,320/92,
396/92, 377/92 and 44 to 80793

THURSDAY; THIS THE 16TH DAY UF'DECEMBER, 1993

SHRI JUSTICE V.S.MALIMATH vev. CHAIRMAN(J)

SHRI JUSTICE P.K.SHYAMSUNDAR .... VICE CHAIRMAN(2)
CSHRI V. RAMBKR ISHNEN ... MEMBER(R)

1. Sri C.R7Rangedhamaish,
S$/0 Sri Rangeish,
aged about 68 years,
Retired Guard-A Special,
Chikkabidre,
Chlkkanarayakanahalll Taluk.

2. Sr1 K.V.Sreekantiah,
$/0 Sri K.V. Subramanyalah
aged sbout 69 years,
Retired Guard-k Special,
Ch-70,6th Main,Saraswathipurem,
fMlysors Q.
3. Sri M.N.Nareyana Setty,
S$/0 Sri K.Muniswamaish,
Retired Guard-A Special,
- 2003/2, Rajkamal Street
Mysore = 1

4, . Sri B,J.Nagasreijaiah,
S/0 Sri Jsyapala Nayenar,
Retired Guard=-P Speciael,
158, Shankaranzger,
J.B.Kaval, Bengelore-560 022

5. 8ri K.Seshadri, $/0 Sri- Krishna,
8hatta, aged about 69 years,
Retired Guard-A Special,

92, Lakshmipuram, Rrsikere.

6. Sri M. Channabasavalan,
#§y¢5¢ﬁmﬁr1 Madappa,2ged-about 69 years
Retlred Guard-f Special,

ff“ ¢“~gsa~?9¢h Main Rosd, 6th Cross, g

P»akashnager Bangclore - 27

gygignl3 Venkatatemachor,
agedfabout 69 yeers,
ﬂﬁﬁetlred Guerd-# Speciel, -

kN L .431 Parallel Rosd,

892 " ouwn - 577 201 eeess Applicants

Contd./-
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8, Sri Shivasuemy, $/o0 Sri T,
Burgechelem Pillei, eged |
ebout 69 years, Retired, '
Driver-k Speclel, 44, II

- Maln, Medes Block, New
Bamkoo Bezar, Mysore-21

Pheroah, Retired Driver«R B
Special, 2355, I Mein, I
Cross, KeGeKoppal, Champroia-~

-puram, Mysore, - %

9." Sri J.N.Fharoah, S/O 51‘& Nj.’q

Applicants 1 to 9 in
O¢FeNos,395 to 403/91
10, Sri ReJ«Mahadevan,
8/0 R.Jayarem, :
aged about 67 years, T
Guard 'A! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srirempuram, ,
Bangalore ~ 560 021 . Rpplicant 40 in D.A.

! No,57/90
11..' Sri Roshivaiah
" Retired Buerd AT Special,
and residing et No,1153;
'Sri Ranga', II Main Ro%d,
S.Nilolony, Yeshuanthpur,
‘Bengalore - 560 022, : Applicent 11 in O.A,
. No.416/90 :

12, Sri Papanng,
S/o Nathavedu,
aged about 63 years,
Briver Passenger MR448B
Southern Reiluay, »
Bangzlpre City(Retired). ;
No.5/18, Backside of N . |
Muniswara Temple, v ;
Bhuveneswarinagar, Magadi Roead,
Bengalore - 23, |

! 1’:

13. Sri Ghouse Mohideen
- §/o0 kzeen Mohideen,
aged ebout 63 years, |
Oriver Passenger MR 238,.
Bputhern Railuay,Bangalore City,|
Sgetired) C/o Noor Mohamat,
0.73/0, Reiluay Quarters,
~esuantﬂapur, Bangalore %vZQ.

14. Sri D,.John Feter,
S/o Doraisuamy, :
aged about 58 years, i
Briver Goods MR 612, W
Southern Railuay,
Yeswanthapur (Retired)
No.62, III Cross, I Sfaqe,

K?Lﬂklipuram, Bangalore ~ 2%, - .+ APPLICANTS

'S .Co_ntds /;




A5,

16.

17,

1%,

19,

29,

(X ] 3 ee

Sri Nenickam, _
$/0 Laksmeneppe,

. .aged .about 60 yesars,

Driver Passenger MR 414,
Southern Reiluay, Arsikere, ::
(Retired),” No.286/h ‘8th Cross,
Benqalore - 580 021,'

Narayana

8/ Nyafﬁavadu,.

aged akout 72 yesars,

Shunter MR 278,

Bangalore City, Sauthexn Pailucy,
(Retired) No,53 G/o Nawaz Store,
12th Cross’ Nagadj Roed, -

- Bangalore - 23,

Sri M.S,Susainathen,

'8$/0 Marisvamy,

aged about 62 years,

Drivet Passenger MR 475,
Southern Reiluey, Yalehankas,
(Retired)C/o P.z Joseph,

45/R 01d Railuay Quarters,
Yeswanthapur, Bangalors - 22,

®ri Siddalah, S/o Siddeieh Goude,

aged 62 ygars, Diesel hssistant
MR 523, Southern Railuay
Banoplor City, Re+1red§

No.58, I Cross, 3rd Mein Road,
Ramacpandrapuram, Bangalore -~ 24

Sri Kedirvelu CeRa,

S/o C.S.Remalingam,-

aged about 58 years,

Goods Driver MR 824,

Southern Railuvay, Harilhar,
(Retired), No. 32/2 I Main Road,
I Cross, Dklipuram,

Bangelore - 21,

Sri Gulam Dastegir,

S/o Md.Ghouse,

aged about 69 -years,

Shunter MR 597, Southern Railuay,

Yesuwanthapur (Retired) No.3,

Ster Bullding, Dharga Mohalla,

DoorVaninaQPI, Gkd Macras Road,
e, - 56l l16.

agod 67 years,
u [er NR\S Southern Reailuay,
Bangalore Qan tnmenﬁ(Retired

(
k\ NO.H"‘,.O‘EhZCI} ss, L-B e

anﬁ%rinagglf Indiranegar,

*\. angal opa\\-:jﬁ |

+ « JAPPLICANTS,

o .Conti;/—




22,

23,

24,

25,

28

27

2%,

. Bangalore = 33,

Sri D,Johny, . .

S/o N-Davidﬂgillai, _
aged about 66 Yyeers
Ngsiatantfcuard/EmT 1303,
Southern Railueg, Behgalore
(Retired), C/o Cerpentet Supremeny,
12th Cross, Magedi Road,

Bangalore = 23y . o

Sri Shaik Fekruddzen EEsmaf,
8/0 Mohemmed Khasim Sekli,
aged about 63 years,
Ralluay Guard KuEh S22,
Southern Railuey, Rrsikere,
(Ratired); Mandipet,
Arsikere = 573 103,

Hassan Distiict,

Srfl KiGoKrishpemurthy,
5/0 KiGundeppa,
aged ebout 60 years,

Guerd 'A' Spl, EE 994, |
Southern Reilway, Areikere, L
(Retired), No.84, Yérrawps Block,
Lexmipur, Frsikere = 573 103,

Sri D.EJhnthony, |
S/0 Enreslappa, aged about Gp

»'gears, hsst, Guard EE 1317, |
outhern Relliuway, Baigaloss Lity,
(Retired), No,26%, EMS, 5th Main,

Kemgeri Satelllte Toun, ;
Bangalore = €0."

Sri N.V.hnanda Rao, :!
SJ/Q N‘\lenko‘a RBO, ) ) .
"aged abouth9 yeers, [
Firemen R ~ MR 549, y
Southern Reilway, éhimoga Tdun,
(Retired).Nos121, Tr Cross,
.Behihd-av!‘ﬂffice,»%shoknagdr,
Shimoga Towns

37:1 N»T’\an’i‘,‘. : .
$/o0 Mottel, aged ebout :
$2. years, §hunter MR -€72, !
Southern Railuay, _ |
BaiyappanahalliiRetired),
Ramasuamypalya, MeS.Negar,
Kemmenahalll Main Road,

Sri Molaxman, $/c Murugesh,
aged sadout 65'ye&r8$'
Driver Goods MR 410,
‘Southern Railuway, =
Yesuarithapur (Retired),
Now22, I Cross, Bhasyemnaga
Srirempuram, Bangalore =~ 21,

e

ed
©

4+ APPLICANTS

Y .Eontd,,/-




29.

30.'

31.

32,

33.,

34,

‘nics o0

Sr* Romeiah,

S/o Venkataramanappe,

eged about €3 years,

Driver Passenger MR 721,
Southern Railuay, Shimoga Toun,
Retired No.209/41 Rackamma
Building, Main Road
Yesuanthaptr, Bangalore ~22,

3ri Syed Hbbas,

S/o Syed Bastagir,

aged ebout 69 yeers

Southern Railuay, Bargalb;e City,
(Retired), No,41, I Cross,

IT Main, £atharayanapura,

(Near Subramya Maaejld)

Bangalore - 26;

Sri Agdul Rehim,

S/o Md,Bakshi,

‘aged about 62 yesrs,

Shunter MR 349, Southern Rallway,
Bangeiore lty (Retired),
No.22/%, 11-A Cross,

~1Hoshalli fein Roed,

Patherayahapura -
Bahgalore - 26.

Sri K.M.Pavooni,

S/0 K.V,.Matheu,

aged about 66 veers,

Driver Goode MR 701,

Southern Railuay, Yeswanthapur,
(Retired), No,5%7, 7th Cross,
Ke N.Extension, \eSUanthapur,
Bangalore - 22,

Sri 8, Gahgadharaiah
S/0 B.Siddaiaﬂ,

 asged about 67 years;

Guaerd R=Spl, EMT 428,

Southern Railvay, Rrsikare,
(Retired), Nc.Vasantha Nilaya,
hear Sadana “alkies, Bshind
Fump House, Arsikere.

Sri G Ramasgemy,
8/o R.Govingaraju,
aged about ¢4 years,
E:HGHUard EET 747, o
e Railugy, Bangalore City,
\Y NC.164 [h§ Ralldny Qtrs

f‘;g_o \iégﬁhern Railuay, Bangalore—ZS.

gh, 5/0 C. ﬁhbu,

9 years, Mail Guerd

1?6 Railusy, Bangalore City,
etirgé /?No 1C4, 6th Main, '
\II.Qrfk / hankarnagar, Yesuanthapur P;D.
o - 22, o

...AppLGﬁNrs

o/



364

37,

34,

39,

40,

41,

- 42,

‘(/"Southern Railuey, Bengelore

* $/o Mupisuemy Neldu, -

~ Shunter MR 254,

’
+

e 87
3ri M,Nageraj,

aged alaut 60 years, i
Driver Goods MR 436,

Southern Railuay, Bangalore
(Retired), No,68, Kothandar

Velyalikeval, 12-A Cross, |

Bangalore - 3.

Sri G,Gopel,

S/o Gengen,

Aged esiout 60 yeare,

Driver Goods'MR 599,
Southern Reiluay, Yeswanthe
(Retired),‘C/o G.Chekreveart
No.42/D, Railuay Qtrs, .
Balyappanahalll,
Bengalcre -~ 38,

Sri Khudus,

S/o Hussaln Sal

aged ebout &R years,

Driyer Fassangsr MR 112,
Southern Reiluay, Bengslcre
(Retired), Nu.4E3, 1Cth Cro
Mathikere Main Road,

Yesuwanthepur, 2argalore-22,

Sri Meyenna, |
S/o Naypnna Gouwda,
aged -about 71 years,

Southern Reiluay, Bangealore
(Retired), No,4D, 7th Cross

. Gayathrinegar, S-irampuram,

Bangalore-21,

Sri Gurusiddeian, S,

$/o0 Siddappa,

aged. about 68 \eevs,

Driver Passenger MR 393,
Southern Railway, Shimoga T
(Retired), Attr Guddekaval
Hosur Javagal Fost, Arsiker
Taluk, Hassan District,

Sti Mohamed KHussain,

S/0 Mohaned Budensab,

aged about £€ yesrs,
Shunter MR 6c1, -

Southern Reilway, Hariher,
(Retired), Fmaravethi Poct,
Herihar Taluk, Hérirsr.

Sri T.,Duggan,
§/o R.E.Duggain,
aged about €5 years,
Driver Passenger MR 37,

City,
smaplram,

PUT,
hy,

City,
©86,

City,

Dun,

a5

City

o..CODtd./— '
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43,

44,

45,

46,

0.700

‘residing at zMunikalgppa Gardeﬁ,

Ramaswamy Paleyem, -
Khemmanehalll Main Rded,
2nd Cross, Bengalora-SS.

Sri John- Ross, $/0 Noeh,

eged sbout 62 ysars,

Driver Passenger MR 359, :
Southern Railuey, Bahgalo“e City,
(Retired), No,BED, HMT levnut,
-behind Chcudesuari Ténple,
Mathikere, Sengslore-54.

Sri E.Hussey, $/0 Willias Hussey,
eged about 64 yeers

Driver Passenger, mR 193,
Southern Reiany, Bawgaloro City,
(Retired), No.S,. 7th Cross,
Subedarpaiys, Yesuanthepur,
Bangelore-22,

Sri B,Jayaram Singh,

8/o Nareyan Singh,

aged atout 63 years,

Oriver Passenger MR €11,

Southern Railuay, Shlmoge Touwn,
(Retired), No, 1831 III Cross, :
Rathan Singh - Lane, hawdi Mohalla,

} Nysore - 570 021,

Sri NuruthA,Rau,"

~ 8/o Neelakanta Rao,

aged about 64 years,

" Driver Passenger MR 422,

47,

Southern Railway, Bangalore City,
(Retired), No,23, ‘I Main Road,
Gundu Nuneesuara Temple Streot,
Matadhahalli, Bangalore-32,

Sri Mohamed Basha,
S/0 Abdulla Seb,

- aged about 67 years,

-~
N . ,7“!)

w;>x

Shunter MR 423, Southern Ralluay,
Harihar,.(Retired), No.351, -

- IT Cross, Gendhinagar,

Har ihar.

Sri,Kisten, S/o Govindan,
aged .ebout 59 years, :

>~ Shunter MR ,
',South@rn)Rhlluey Banoalore City,

(Retired); lo,s/z Sunderam Reddy
Buildlng Backside of Msnohara Mille
Nagadi Qoad,éBangalore - 23,

L4y L Sr1 MiMitreppa, S/o Muthappa,

" aged about 72 years,
river Goads, Southern Railuay,
Yesuanthapur, (Retired)

s APPLICANTS
«Lontd, /"
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C/o Cheterine M, '

Ghanejyothi High School,

No.61/1, IV-N Block, _ \
Rajajinager, ,

Bangalore - 10,

¥0. Sri Rangaisah,

’ S/o0 Rangasuamy,
aged about 68 years, (
Briver Passenger MR 16C,
Southern Reiluway, Bangalore Tity
(Retired), No.,27, Chic Beeler
Road Cross, Shivejineqar;
Bangalore-51,

4 .
*

51, Sri Ethirajan, $/o R.Chamundi,
" aged about-65 years,
Southern Railway, Mysars
(Retired), Driver Passengery
MR 378, No,1389, III Crcss,
Kaki Road, Mandi Moherla,
Mysore-21,

52. Sri AXevier, S/o S.knthony,
aged ebout G2 ye=rs,
Driver Pessenger "R 633,
Southern Railuay, Arsikera, .
(Retired),Nc,52/2/, Behind’
St.Marrys Church, ﬁrsike:e«103.

53, Sri Linga, $/c Kerbasappe,
aged about 67 yeears, :
Shunter MR 253,

Southern Reiluvey, Herihar,
(Retired),C/o Kurvethi Lingsa,
Rmrgvathi Post, Herihar.

54, Sri Revanappa, ‘
$/o Siddeppa, aged sbout E3 years,
Fireman First ML 1129, '
Southern Railuway, rizvihac,
‘ (Reﬁired), C/o Revaneppa,
Challageri, Mallikarjura Extension,
Amravathi Post, Hariha=,

55. 51?1 R‘Ethieraj’ .
S/o kbbaiah Sunder Ra’,
aged about 73 years,
Driver Mail MR 5, _
Southern Railuay, Bengalorz City,
(Retired), C/n £.Sridner
No.343, Rulluay birs. (M)
Bangalore - 23,

56. 3mt,.Kamale Bal Plroji Rac Kpule,
B/o late PirojilReogsrh uen,
ayed about .Hlyears,
Drivée. Pedsenger MR 433,
Southern Railway, Arsikere, -
- No.223, (1d Rns Road, Areilbre. .« APPLICANTS

A : . o w Contd./-



e

+s. 9 KX

57. Smt.R-himabi, :
W,/s Zate C.Fezalur Rahaman, , o
aged about 45 years,- ‘ «
Shunter MR 592,
Southern Railuay, Yeswanihepur,
No.11, 4th Cross, Behind Yeramma
Kalyan Mantap, Mohankumar Nagar, :
Yeswanthapur, Bangalecre-22, '
53, Smt,Sharadamma,
- W/o lete S.Ganeshan, -
aged abtcut §2 years, Shuntsp MREG.,
Southern Railway, Yesu-rthapur,
No.5, I Eross, Mohankumerneuar,
Yeswanthapur, Bangalovre-22,

59, Smt.Sufie Khatun,

. W/o lete Anuar,
aged about 53 yeears,

Dissel Ahsst. MR

Southern Railuway, Bangalore City,
C/o M.hkrumal, No.1078/8, KN Extiine,
5th Cross, Yeswanthepur,
Bangalore~22. '

€0. Smt.Kenakamnsa,
W/o late A,Subramany,
aged ebout 4% years,
Dieaplhsst, MR 521
Southern Reiluay, éangalore City,
No.®4%/C, 1 floor, MG Rly,Cclcny,
Bangalore-23,

61s -Sri Shenthakumar,
S8/o0 late knandaraju,
eged about 25 years,
Driver Passenger, MR 358,
Southern Railway, krsikere,
Embedker nager, Holenarsipur,
Hasan Dist,

62. Smt.Devamma,
U?o late B.M.Venkatesh,
aged about 47 years, .
Diesel fAsst, MR.1266,
Southern Railway, Bangalore City,
No.91/B, Railuay Qtrs.,
Near Running Room, -
Bangalore-23,

635 Smt.Gajal akshmi |
.fﬁkwﬁﬁﬁ%ﬂﬁV%%éaﬁ.SI1réngapba,

S8 77 aged abbut: 53 years,

. ¢ 'Driver goods, MR 474,

[ £ Southern Rgiluay, No,13,-

'tz % Yth Crosg, j6th Block, _ ‘
;jb* zﬁfﬁéjejﬁhgggi, Bangalore - 10. «»s RPPLICANTS. .

L
Bang vV

. -
STt

e




64.

65,

66,

67

68,

69,

8.

7.

Smt. Helen
W/o lete
eged about 50 years

.Oriver Passenger MR

ﬁ F.Tristrum,v

Patel Hanumaieh

Site No.,17
5ost Ban@elarew1

Jalahalld

Sri D,Ramamurthy,
S/o Doraisuamy,
aged about 60 years
Driver Goods MR- 735
Yesuanthapur, No.37
III Mein Rond, CGoku
Mattikere Layout, &
Bangalore-sd.

T gre . -
-
N
o ot
it

m

il
i
It

Sri Rbdul Rehim Kna
aged sbout 60 yeers
Briver Gocds MR 514
No.43, Kavika Layon
Nysore Road, B¢noanre 2Ea

n’

Sri Sethu Reo,S
/0 lete S.N.Srikerjtaieh,
aged about 63 years,
Priver Goods R tﬂ?w
S.Railvay, Beng clufe
(Retiredg Mo, 1362

IInd Stage, E- BJrcH,
Rajajinagar, Banoalore-SﬁO

ari R.F. Henderson,
$/0 late F.d.Henderson,
aged sbout 60 yearé
Driver Goods MR 403, S.Reil
Bengalore (?etlred) No. 31,
Pempanager Yesuanﬂ‘apur,
Bangalore~52

Sri Bheemaizh,
5/o Chennaiah

aged ebout. 68 years,
S.Railuay, Mysore division,
(Retired h.R.Colany, nean
Neuw Railuay €otcry,

Shlmoga Toune. 1

Sri Shivs, S/o Venkatasuamy
aged-about 64 yearﬁp S
Shunter MR 307, S,failuay
Mysore Division, (jBthed

3

No,172, ReA.Colony, nes
New Palany Colon
Shimoga Town - 577,

LP

201

Sri Mohamad kbbas, |
S/o Khalsnder Khasﬂm,
aged about 62 ycars,
Briver Mail, MR 426

s

Sth Main.

-

s Flet,’
Be

.+ Rpplicants in §1.No. 12
to 66 in O.A. N0.320/92

ose,

... RPPLICANTS
-ccontdo/-
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72,

73, -

74,

.7S€

76,

T7e

L

\ f

"‘(

‘\
\

v

R

7l

Rt aged .about 68

Caee 11

S. Railuaﬁ' Arsikere Division,

(Retired
-BeH, ?oad krsl

Gopel- Singh Quarters,

kere.

Sri E, Natarajan,

S/o Ekambaram-K

- aged asbout 62 yesrs,
Briver Mail MR 429,
S, Ralluag hrsikere Divisium,

(Retired
Nilayem, Hdssan

No.29%, Kumerar

Koad,

Frsikere -~ 573 103,

Sri Suhramany

S$/o Uthendi, eged about 59 years

Driver Passenger, S.Rellusgy,
Frsikere Division(Rstired),
C/o Anthcny, 15/R, Rallmav Guerfars,

ﬁrsikere.

Sri R Purushotham, .
S/o B.Ramachandra Neidu,
aged about 63 years,
Driver Passengar MR 745,

- 8,Ratluay, Arsi
(?etired C/o R
No.128/8B, "wuoca

aliar:h:a\lczth‘t - K

‘Sri M Eeter,
S/o V. Rnthony,

kare Bivis sion,
. Shaskar,

Colony,

77 3.

aged about 64 years,

Driver Mail, MR
S.,Reiluay, Krsi
(?etired ICr
Upmtr Line, Rrs

Sri Kanakarej,

«135,

kere Div1sion,
oss, Hessan Road,
ikere,-

S$/o0 V.Anthony,  Major,
Driver Pessenger MR 106,

S.,Railua

APrsikers Division,

.(Retired¥C/o R.Anthony,

Crane Driver, No.,4, Railuay Quarters,.

Arsikere,

Sri Bheemsen,
§/0 H.Mahadev,
aged about 62 y

ears,

-Driyer Pessenyer Nl £59,
;*\c75~m'1bg9 Arsi

ff(Re\iL » Muth

. Sth'ﬁrbse, Road,

; ShenfﬁLnagar, D

\\Sri Re Lak$hmina
-8/o. G.B.Tangapp

\~nexiredf0r1ver

;\\?A_

Sy

TS

kere Divisiun,

1lamme Temple load,
Near Water Tank,

oddaba]laplr.

rayena,
3,

years, MR

‘P‘/442

ve. APPLICANTS.



No. a.zﬁ, Rttineremma Temple S

8O,

" §.,Railvay, hrélkers Diyicicny

81.

82,

83,

84.

85.

A

- &b1 K,Subramaniyan, -

.Upparline, Hassan Road

2

-(?etired

9 > - CEam— -, * L3 PR AN N
. S v I S T = . R . . i {
. R, . E W
» i : :
A !

d ‘ w}-12 00'1

Coﬁtbnpet& Bangalofa-SS.

§r1 N, Channappa,

S/o Neresimheish,

aged ebout 66 yeears,

Driver Goods MR 571,
Railuey, Arsikere Divislon

g Ad&halll v41iace,
Anfront of Railway Statlocr,
Sulekree Post, Avs*kero HEP Y

S/o Kattemari,
aged ahout 59 years,
Shunter MR 801,
(Retired III Croes,

ixsikere-S?S 103,

treet’

Sri Jani, S/o0 R.Khedev,
aged about 62 yeers,

Driver Mail MR 102, “QRGL]J&}

krsikere D’v1aion\“°tlroﬂ) T
Thollur P.O., Thlruthalll,
ﬂreiker ' ,

Sri M, Uelayudam,

S/o Muthan,

aged about 61 years, :
Shunter MR 507, S.Reilucym
Brsikere Division (Retired),

No.2/2, Sriramapuram, III Crgss,

Hassan Road, RArsikere,

Sri G, Indre Singh
S/o B.Gopel Singh,
eged about 66 years,

Priver Mail MR,101, S.Railuay,

Frsikere Divlsion
No,194/A, Railuay Duarters,
Frsikere.

b

Sri N.Krishnaiah, $/¢ k.Munija,

aged about 66 years,
Driver Passenger MR 408,

Southern Railuay, &rﬁlkern Plvision,,

(Retired), C/o N.X.Manchar
No.49/k, Roiluey Quarterq,
Rr51kere. :

Sri Kempa, S/o Nun;ybopa
aged about 63 yeara
Shunter MR 248, .Railua
Birur Division, (Retiredg

Bellary Camp, Negr Plaaue—hmma»Tenple,

Birur,

e« s APPLICANTS
-.Contd./—
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oo 13 4,
6€. Sri Kenchi, S/o°Varedairnh,
aged about 64 years,
Driver Passenger MR 108,
.nailua¥ hrsikere Dlvieion,

(Retired No.221, 9th Cross,
Right Sioe Hassan Roed,
hrsikere.

B7. Sri P.Narayanasuamy,
S/o Ponnusuwamy, aged sbuut 06 yeer
Driver Passenger MR 439,
S§,Nailuey, Herihar Divib.or,

‘ (Retired , Hessan Read, Uaun Line,

Frsikers,

#8. Sri C,Sueminathan, $/0 Uhincepps,
. aged about 58 years,
Shunter MR 804, S5;Reiluay,
Arsikere Division (Retired)
~Hassan Road, Dour line,
Arsikere,

- 89, 8ri Rama, 8/o Beilary Narayaneppa,

aged ebout 66 years,

Driver Pessenger, Mi 148,
S,Reituay, CHWckjejur Divisicnh,
(Retjged), Bellary Camp,

Near Dlagua brne Temple, Birur,

90, Sri Faze) Ali Bailo,
-8/0 Mirzen Baig,-
" aged about 66 vears,
Driver Passenger MR 382,
$,Railvay, Shimoga Bivision,
‘(Retired), Tenk Mohalle, "

6th Cross, Shimega Toun - 577 201

91. Sri ‘Bheema Neik,
S/o Hanuma Naik,
- aged about 68 years,
Driver Passanger P 363,
S.Railuay, Krsikere Div151on,

(Retired C/oc Rtd, P.Basavanna Gouda,
-Badavana Averagere P.Cs,
Davanagere-3,

~ V,Babu, S/o Venkatappa,
92, eged ebout 51 years,
Shunter MR 630, S,Railvay,
Frsikere Div181on,(?cti red),
“C/o Govindaswanmy, Ex.Minicipal
] e bresident, K.M.Road, Kadir,
mhickamaganur Districk,
S Loqrdunethan, S/o Thangavelu,
agéﬁ about 67 years,
g{{Drlver Passenger MR 252,
ﬁ%wﬁ Rajlupy, Bangalore r‘it:y,
B 4z.ggeg—(_;f"(vé""t red), No,103/3, Ist Lross,
- IidJByéppanahalli, Bangalore—3.
e

‘e

S N
oL Bang O L
\\;Q%ka.gff

.+ o RPPLICANTS,
eeslontd, /-



94,

95, .
~*8hunter MR 577, S. Reilus Vy

96.

97,

98,

99.

100,

oo 14 oo

Sri K,Subramany,
S/o Kumaraswemy,
aged sbout 62 years,
Shunter MR 779,
Railua Bangalo'e City,
n\etlradg No.23/5, 12th Cros
Negadl Hoad Bengelore-zs‘

Sri J.Deniel, §/c Joseph,
aged about 62 years,

Bangalcre City (Re*iruf)

No.5/1, 'E! Streeb; 10€r Crrg

Magadi Road, Bangalore-23,

Sri Amdul Khaleel,
§/o Shaik Rahzm,
aged about 68 years, !
Driver Pessenger MR 216, )
8.,Railvay, Bangelonrs City,

(Retlred No,19, 15t Cross |

Magadil 70ad, Bangulove—zu.

Sri M,Venugopel, S/o Mari.
eged ebout 63 vesrs,
Driver Passenger MR 815,
S.,Railuey, EBangelore Citv.
(Ret11ed Ne,12/K, I Nain T4
3rd C1oss, HanUNEchQPUIQP
Srirempuvam, bspgalore-21

Sri Shaik Ameer,

S/o0 Md,Salar, |
aged mbout 66 years,

Driver Passenger MR 470,
S.Railua Bangalore: Clty,
?etlredg No.786, 6th Crcss,

lnnepalya, Bangalore - 30,

Gange Hanuma, S/o Gangathudu
aged akbout 66 years,

Driver Mail MR 31,

S.Railua Bangalore City,
(Rptiredg No.4/4, III Cross)
Dayananganagar, Svlrpmpuram,
Bangalore-22,

Sri Basheer Ahmed,

5/0 Azeem Mohideen,

aged ebout 67 years,
Shunter MR 221, §, ?elanv
Bangalore City, (REti”cd)
Noa 3 SBM Colony,
BrlndaVanaPegar, 5th Cross,
Mathikere P.0., Bangalore-54,

. (I)
-

(7]

d

.. RPPLICANTS,
. .Contd./—



10V« Sri L,Nenjaieh,
S/o Lingaiah
aged about ﬁgﬂgears,
Oriver Goods 698
S.Reiluay, Yesuanthapur Bivision,
(Retlred m C/o M.Arumei,
No.1075/8, K.N. Extension, 54h Cross,
Yesuenthapur, Bengalore-27,

108, Srci K.Dasappe, S/o Krisnarppa,
’ eged ahniit 66 years,
Driver *R', MR ‘377,
Railuay, Yesuankhapu Velulaicon,
?Retired T/o P.Rnanda,
Je B.Export, 6th Maip, Indistoiel
Sub-Urb Peenya, Bangelorz-5t,

108, Sri R.D.Anto, S/o B.D.Anto,
aged about 64 years,

Driver Passenger MR 247,
S.Railuay, Bengelor: Tity,
(Retired,, No.1093, Figaellne,
III Cross, YBSUanthapu:

BangalorunLZ.

.1og,.  Sri 5yed Hemeed,

S/o0 Gulam Jilani

aged sbcut 65 ycers,

Shunter MR 759, S, Railuey,
esuanthpur DlVlSiOn

gRetiI‘Ed C/O P.l.sudluu’

p.to Railuay Station, ’

eswanthapur, Bangalure=27.

~ 7. Sri Kk,Yesudas, S/o A.Arokyasuamy,
105, @aged about 65 years,
Driver Passenger, MR 510,
S.Railway, Bangelore City,
Retired), No.267, 4th Square,
urphy Toun/Hoysalanagér,
Ulsoor P.0., Bangslcre-~-56C 008,

108, Sri M,Veera Raghaven,

5/o0 Munisuemy, aged about 66 yeers, .

T ver Passenger MR 50z,
“(vnsTpkaf ilway, Bengalore City,
f°;f”'”*\@¥et‘%ed No.1%, Brindevennagar,

R Eﬁiension, Near 80 feet Rdad,

i Nathlkere FeCo, Bdngb;orb-»u.

) 4

1) “%‘5213K Subraman*yam,

: 5/0 G,Kenni, aged about €5 years,
@ver Pessenger Mt 304,

oS TERdiluay, Bangelore City,

Fetired g C/o Netaraj, No. 9/R,

" Railuay Wuarters, Yesuonthapur,

% Bangalore~22.

.ev\ APPLIBANTS,
vaslontds /-
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1u%.

113,

1.1,

1172

MAa

114,

-aged about 6%

" No,139/H,

"Shunter MR 642

Sri M.Nagaraj,

§/o LeMurugesh, :
eged about 62 years, ;
Driver Passenger MR 428,

S,Reilvey,

Bangalore
(netlred

No.33/2,
Bangalore-21,

Sri M.Munisuvemy, S/o
aged akcut 62 vaars,
Driver Passenger NR
§outhern Railway
(Retired No.9/
1 Cross, Hanumanthap
Sriramapuram, Hengel

h—c

Sri A.Arulnethen,
$/o A kr okyasuamv
years
Driver PgssenasT ﬂR
S.Railvay, Bangalcre
(Ret:red C/o James,
Ral‘Uav Ou
Yesuahthanur, Ba“Qal

S/0 T:lebyveswany Pi
aged about 63 yesrs,

Yesuanthapur(netired
6th flat, 4th Cross,
Moheankumerneagar,
Mathikere, Bangalore

Sri H,Honnaish,
/0. Merigouda,

aged about 61 yeers, ;
Driver Goocds MR 610,
8 ., R8iluay,

Yesucntha
(Retired No. 2,
3rd Cross, B. K. Nager
Yesuanthapur, Bangal

Sri N hrumai,
S/o Mannersuamy,

aged about 62 years,

Driver Passenger MR
S,Reiluay, Bengaloxo
(Retired

KeNo Extenslon. S5th G

' Yesuenthpur, Bangalo:

Sri N.,Doreiswamy, . :

Sri T«Rh.Krishnamurthy,
S.Ra

Tes

II tigin Rowd,

No.41075/8),

Tity,

Emh,
nnc'.n.
Nain,
UDQW

c ;-/1

535,

I [‘f*,y,

i
ertera,
ore~2L,

V"

.L1ai,

iluey,

),

puz

iﬁ

ore-22m

i
l682,

[ ujt'v’.

I‘u S,
r3-22,

S/o V.Narasimhulu Na
aged about 75

Bangalore Contonmen

Srirampuram, Bangala

years,

Shunter MR 213, S aéﬁluay,
ﬁKReti“eu)
No,52-H/R, Lakshminarayenzpy

4.du,

Fe~21

New No.11|
9th Mein Roed Sr iramdpuram,

Murugeeh,

are L

santhapdg

oy,

?

ra,

oae RPPLICANTS.
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-~ . Sri K,Hanumele,

115, $/o Thimmareyappa,

eged about 66 years,

Oriver, Mail MR 33, B
S.Reiluay, Bangalote Clky, +--', ’
(Retiredy, No, 52388kl «N.Colony,
Rekkrkhdracllain Roed, Yeswanthapur,
Bengalore - 22,

..~ - 8ri Mathew, S/o Krishnan,

116. aged about 63 vears,
Oriver Goods MR 668,
S.Railvay, Yesuanthspur,
(Retiredg, No.11, II Mein,
III Cross, B.K(Nacar,
Yeswanthapur, Bangelorc-32,

.. s Sri A,Perumal,
17, S8/o S, Arumugeam,
aged ebout 64 yeers,
Shunter MR 447, '
S.Railvay, Yeswsnthapur,
(Retired y No.6S/G,
Railway Quaricrs, Yesuanthspur,
- Bangalore-22,

"~ « 3ri Shenmugam, .
118 S/o J.Subrananye Mudaiiar,
* aged asbout 63 years,

Oriver Pussenger, MR 772,
Bangailore City, S.Reiluay, .
(Retired), No,586/1, 5th Main. .
Basavanagar, Vibuthipuram ixtension,
Bengalore -~ 37,

- ° PRbdul Gaffoor, -
11e 5/0 Ballary Abdul Khadar’
* aged ebout 62 years,
Driver Passenger, MR 387,
S.Railvay, Shimoge Toun,

NO.105, Gth CrDSS’ A 1i ts in SloNO
Bgseuanagudi, Shimoga Towun -~ 577 201, Ggpt;C??g i; U,A,Ng:

. i 898/92,
Boh.Thyagarajan, 298/

out 73 years, -

o ail, $,Railuay ‘
g% Bangeldde City, C/o S.é.ﬁ.@aSan,Residinq at
Y 1d No,5¢, CKC sGarcen, )
Cross Road,

! ‘.8 - 560 027.

Shunter MR 343, S,Railuays,

Bangalore City, C/o Phillip Moses, -

No,18/B,’ Railuay Ruarters, '

Chicjajur, Chitradurga Uisivict. e+« RPPLICANTS,

v e .antdo/‘"



122,

123,

124,

125,

126.

127.

128.

129,

T e 18 01

Rangaish,

S/o Thirumelleiah,
aged ebout 69 years,
Shunter, S.Railueay,
Shimoga Town,
Hosehalli, Amruthux,
Hobli, Holsagunda Post,
Kumigel Taluk, Tumkur Districlt,

K.Raju, S/o Kuppan, !
egad ebolit 51 yeers, !
First Fireman ML 1141, |
5,Railwey, Bangelora Lity - |
C/o Station Mastexr, :
Nayandahalli Railuey Strtinn,
Bangelore-39, ‘ |

|
L.k.Fleury, 3/o J...%leury,
aged about 5§ years,

Mail Driver MR 583,
S.,Railuway, Hariher.

No.%16, Rameiah Layndt,
St.Thomes Toun Post,
Khammanahaili, Bengalore-84.

|
l
|
!
l

Nega, S/o Siddeppa,

aged asbout 68 years,
Shunter MR 252, S,.Railuay,
Chicjajuy, Rorehzra Colorny,
Chicjajur~577 523,

Veradaraj, S/o Kuppusuwamy,
aged about 62 ysers,
Briver Passsnger MR 495,
S,Railuay, Bangalore City,
No,24/16, 12th Cross, °
Magadil Road, Bangalore-23,

Smt,Papamma,

aqed mbout 51 yeers,
M?o‘late S.Nage,
Oriver Passenger MR 133, :
8.Railuay, Arsikere, ’
B8ehind St.Marrys Church,
Rrsikere-~573 103.

KeR¢Seetharamaiah,
$/0 K.Ramasuamy Shastri, :
aged about 73 years, !
Shunter MR 587, -S,ieiluay,
Mysore, No,921, Rsoka Easteyoss-35,
Hallathkerei, Mvsorea.

|
K.Srinivasalu, $/o V.Kzishppsuomy,
aged about 62 %ears;
Driver Goods MR 747, S.Railbay,
Byepenahalli, No.B8, st Strpet,
Merkhem Road, Cross, °
Rshoknagar, Bangalorz-23, oes APPLICANTS

| «.Contd,/-
|




040' 19 o0
130, Smt,Noreen Fletcher, ~ "~ !
aged about 62 years, -
U?o late V, Fletchern,
Mail Driver, S.Railuay,
Bangalore City, No,.8,
Dewkar Road, Sth Mein,
Mathikere, Bangelore-560 054,

131, Smt,Lakshmamma,

- aged ebout 42 years,
Wo 1lato K.Siddeieh,
Driver Goods, S.Railuay,
Harihar, C/o S,Revanna,
Pointsman Subrameryo Road,
Reilway Station, Nettana Fusc,
Puthur Taluk, South Karara.

132, Smt,Shanthamna,
aged ebout 43 years,
¥/o late Thippasuamy,
First Firemen ML %247,
S.Reiluay, Chicjedur,
-Janathe Colony, Hosenagecre,
Chicjajur-577 523,

1339 _smtois tSU Sila B&l,

' eged about 54 years,
W?o late 3,Rama Rao,
Diesel Acsistant M 723,
S.Railuay, Yesuwanthapur,
C/o S.Ravi, Nc.73/3, =
Reilway Quarters, Yeswanthapur,
Bangelore-22,

134, Smt.Sharademms,
aged about 53 yeers,
W/p ‘late R,Ramoo,
D¥iver Goods MR 456,
5,Railuay, Mysore,
N0.2065, kkbar Road,
Mandi Mohella, Mysore,

135, Smt,Kenthemma, ‘
aged about 51\yeags,
w?o late Rajamanickam,
Driver Goods MR, S.Railuay,
Arsikere, No,9012,
Lachz Nadk,, Quarter,
- MHassdh ‘Reledi\Arsikere,
jo W o TTN T Ny
T E e i NG N .
136;’€Rpmpgigh, S{q,wangaiah,
. agediebout €8 years,
}_E‘Driv??ﬁ%assebéqg MR 107,
4% S.Rallvay,Chicjejur, ,
WoSingahthally, Singanshalil Post,
3 APPLICANTS

Hubbi Ta;%ﬁgdfbmkur District, " ses
Ny BANG PV ~
'ﬁ?*‘:&/ ' «saloO ntdo/"’
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137.

138.

1 3%

140,

141,

142,

143,

~h.Shiveppa Rao,

a/o H.hnantha Reo,
aged ebout 63 years,
Briver Passenger MR [47€,
§.Reilvay, krsikere.
No.496, Bunné Mant ap,
'g! Layout, hiVarathrl Esu
Mysore,

Smt.Bebbie ?ezoric,,

ed ebout 44 veers,)
u%g late P.Rezorio, |
Briver Passenger " '467,
S,Reiluay, Bangalora [ity,
No.932/3, Opp.Kiren Builol
2nd Mein, 5th Crosey
K.N.Extensicn, Yesuanthepur
Bangalore-22,

-8mt.B.S.Susheelamme,

mged about S50 years,

U?o late 8.Shenkar,

Driver Goods MR 43924
S.ailuay, Ar81kereﬂ

C/o V.S.Laxmi Remané, Ne.,32
Railuwey Quartcrs, Arsikare.

Smt.S,S5erasuathammag

ed ebout 58 yearsy
u7o lete A.R.Srinivésa Rao,
Driver Goods ™Mt 7734
S.Railvay, Yesuanthapur,

i

L.
ft9

Bangealore. No, 754/h, Sth Crgoes,

KyN,Extension, Trivéni Road;
YeSUanthepur, Bangezlore-22.

§mt G.Hansdbai
sgeé about 50 years;

if/0 late G.R.Srinivasamurt
Goods Driver MR 74604
S.Railuay, Prsikere, No,72/]
New Railway Quarters,
Yesuanthapur, Bangalore-ZZ

Smt P.Savithri,
ed about 52 yeears

U?o late P.M. Pandur%nga,

Driver Goods MR 712,

S.Railuey, YeSJanthngr.

Bangalore-22,

Smt.Mestan Bi,

aged about 60 vears),

w?g late Mohamed Sheriff,

Driver Passenger MRl 419,

S,Reiluvay, Shimoga {Town,

Near Anjaneya Temple, Hasga

Arsikere, : :

I

hy,

n Road,

granagar,

.. APPLICANTS

‘. .;.Contd./"
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144,

145,

145,

147,

148,

149,

<ﬁ6

" No.220, V

"3‘?‘" 21? [

Sri Prasad Kiren,

ed about 24 yeers,
530 late Govindaswany,
Shunter MR 386, S.,Railvey,
Rrsikere, C/o §r1niVasan,
Railway Ticket Collector,
Neer Reilvey Undor Bridge,
Hessan Road, Arsikere,

‘Smt,Rachel D'Monte
aged about 58 ysars,
U?o late H.,R.D Mcrnts,
Oriver Mail MR 2E,
S$,Railway, Bangslcro,
§T Road,
Opp.Banasuedi Rai;Uay Btetion,
Bangaelore-84,

Smt,Nishajen,

aged about 58 yzars,

U?o late Syed Abdaul hreuz,
kssistent Guerd, S,Ruilvey,
Bangelore City,

C/o Syed Chouse Pasha,
No,.304/1, Raiiuay Gusrterc,
MeGo Colcny, Bangalcre-27,

Smt,hsiyaian,
aged sbout 60 years,
N?o late Tajpee‘:anrg

Passorﬂe1 Driver MR 47
C

12...

’
S.Railuey, Mysore, .6,
ReV, LeYOJé espadrifuran,
B8engelore-20,

Smt.hnnamary,

aged ebout 43 years,

U?o late k,Chendran,
Shunter MR 369, S.Railuay,
Bangalore Cantonment,

Muthamma Garden (Chinnappe Gerde:j,

Munireddypalya, DBangalore,

Smt,Jyothilekshmi,
ed about 50 yesars,
¥/

o late Chinnavenkats Remsnepba,

Diesel Rssistant MR 567,

S Railuay, Rrsikere, ©fo Jeayzppe,

ﬂ#fgfﬁtﬁg_ postman, I Cross,
\BUUﬂ %§Q§, Hessan Roed,

/hrxikgraw\
&% O\ 4\
@dlaram\singh S.ke
ﬁﬂnhs finejeneyeram Tivri,
NG, 81, S.Railway,
& d, Hosamane 4th Croqa,

«so APPLICANTS
.bcontd,/ﬁ
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151. K,Madurei, - .
S/o Kalu Moudalliyar,
aged about %% years, o
Geods Driver, MR 680, |
S.giluey, Shimoge Toum, .
R.hZolony, Near Railumy Statiinj
Shimoge Town=577 201, -

152, H.S5.Sathye Natayansay’ -
8/0 H.Srinivasalah, "
eged ebout 63 yeeors; « oo
Shunter ‘MR 797, 3 o
Bangalote City, S,Reiliay,
No.17, Remakrishnalah Etreet,
Seshadripdram,
Bangalors-560 020,

153, Kousalya Bai,

aged 52 years,

M?o late K.Keroji Ren,

Driver ‘Goods MR 63., .
S.Railway, Mysore,
No.ﬁﬂ?ﬁi {oco Colony,
Reiluay Quarters,
Yadavegiri Poet,
Mysore-20.

154, R.Pram{le Bai, ;
aged about 50 years,
N?o late J.Sathyanzrayara,
Shunter MR 748, ‘
Bangalare City, 5,Railway,
No,3, Beeradevaru Gudi,
Ranasinghpet, 4th Cross,
Bangalore City,

155, Khamrunnisa, .

aged abaut 43 yeers,

M?o late Yusuff Sheriff,
Shunter MR 835, S,Reiluay, [
Bangelore Centonment, No.99,
C/o Sajjed Sheriff, |
Jadidasnagar, 3rd Cross, !
0.J.Halll, Bangelore-~45,

156, B.N.Nagaraja Rao,
S$/0 BuNuMoorthy Rao,
First Fireman ML 1525,
S.Railusy, Mysore, Kc.412,
Kenekagiri, Municipal Farm Read,
Vidyaranyapuram,
Mysore-$70 008,
157. Arokya Mary, l
aged about 60 years,
&?o late M.Chinnaswamy,
Driver Passenger MR 82,
S,Reilvay, krsikesre e»s RPPLICANTS
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158,

155,

160,

161,&

162,

165,

‘Residing at

A Ok S e e A S

vo 23 40
No.152/79, Pushpagiri,

Belvethagreama, -
Mysore-570 015.

V.f.Selverangam,

S/o V.B.Appaeiah Mudelier,
aged ekout 63 years,
Driver Passenger MR 483
S.Railuay, Bangelore City,
No.63, Pillenna Gerden,
111 Stege, Rallway Laycur,
Bangalore-560 U435,

F.Arokya Dess, '

$/o M.Frencis (iate)

aged about 24 yeers,

Driver Passanger MR 234,
S.Railway, Heriher, I Cross,
01d Arlapur, Guthoor Post,
Harihar - 577 603,

M.,Sundare,

aged about 55 ymars, y,
W?o late G, Ethirajulu Naicu,

DBriver Passenger MR 90

S,Reilvey, Bangelcre City,
No.208, RBH Lolony, Whitefield Road,
Madhevepura Post,

Bangalore-560 Udéy

5§8P05a,

eged about 54 years,

iw?o late D,Rrumugerni,

First Fireman, S,Reiluay,
Bangelore City, No.U/41,
Selvanagar,. Okalipuranm,
Sriraempuram P.0.,, Bangalore-21,

Shanthamme,

aged ebout 60 years,
‘M3

o lete Sunder Cabkji, -
Driver Boods MR 705,
S.Railway, Harihar,

No.79, Cld Arlapur,
Harihar.

+Anthonlamme,

Jo late B.Sandiego,
hunter MR 805, S.Railuay,
Rrsikere, Marian Villse,

aged sbout 45 years,
i

nd St.Merry's Churech,
, g “\51 P‘A“t@\ re -«

7 ~— A -
R\ NN

\ Chuyéh
. \-vv‘/\’o
‘;V'n, BANG P ‘w‘/

‘hiiéhina,

aged Jabout 57 yeers,

o 1§te-c.hnthony, i

ygtor MR 537, Syﬁaﬁlway&
-ikeﬁ?’ Behind St.Merry*s.
,4/irsikere.

e

Contd./-
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166,

167,

168.

169 o

170,

171,

| %4

| KeVeSurappa, ‘
s/

Sallath Mary,

aged ebout 58 years,|
u o late Arokya Suamy,

Shunter MR 219,

S.Railuay, Hariharviﬂ -
, TXR's Office,

S,nelluey, Biruro

P,Dhanalaxmi,

ed shout 49 yeals,
U?o late P.Munisuamy,
Driver Gonds MR 683,
S,Railvay, Hariher, !
éunder Gnaliail,

No, 79, 01d Arlapu1ﬂ

0/0 Jate
Harihar.

Kamakshiamma,

ed about 5B yzars,,
U?o late Chokkalingarm,

Shunter MR 227,

Selvenagar, Behind

Srirampurem, Bangaldre~21,

C.Fletcher,
S/o R.Fletcher,

aged about 62 yearsJ
Driver Passengan M}

S.Railvay, lMysore,

A
No.58/53, Kennedy NAst,

Pushpagikl, Mysore,

Razia Khanum,

ed about 28 yeaxs
U?o late hbdul Hame
Shunter MR
frsikere, C/o Md.Ab
Gopal Singh Quarter
Be. H,Road Rrsikere~

Mazbool Jan,

ed-about 43 years)
W?o late Ahmed Baig?

Shunter /R 521, 8,R
Bangalore City, C/o

No.99, 3rd Cross Road
Halli,

Iadidas Nagar, D.J.
Bangalore-=45,

o Venkatanarayenz
aged about 72 years
Passenger Guard EME
S.Railuay, Hessan,
9th Main, 4th Block

3
s

S,Radlvay,
Yesuwanthepur, No 48{5

S. RalluEy,

Jayanagar, Bangalcrie-11,

!

“v'

:d’

as,
’

i

ailuay,
Rfrozse

PPoy
s

887,
%o Si

@
‘o

B

e

iq,

.os  RPPLICANTS
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172,

173,

174,

175.

176.

177,

st T
: c"f-; S
\r\fg‘;& PénR¥js,

e 25 .04

R.Srinivasan,

S/o Ramesuemy,

aged about 64 years,

Driver Goods MR 755,
S,Railuay, Bangslore Clty,
No.62, III Cross,

K, N.Extension, Yzsuanthepur,
Bangalore - 22,

S.R.8grasuathi,

aged about 50 yesrs,

u?o late S.Rajagrpala Fece.
Briver Goods Mi 737,
Yesuanthapur, S.Reilvay,
No,.28, Rnajana Nilava,

II Main Road, H.K.Nagar,
YesUanthapur, Bengalore-22.

Faricda Banu,

agad about 35 years, -

W/0 late Syed Nisser,

Dilzsel hssistunt ML 1247,
S.Railuey, Arsikere, Mo, 2067,
Asoke YWa2st Cross-20,

Mysore.

C.N.Sareeranga,
S8/0 C.Narasimhachar,

- aged abtout 539 yeers

Rssistant Guarc EMT 726,
S.Railua F“‘iKC-so
No.46/2, ilo RMS Roed,
Rrsikere

E.Chandra Bai,

aged about 54 years,

M?o late Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yeswanthepur,
No.4371, 3rd Cross,

13th Nain, Subramanyanager,
Bangalore-21, -

Philomine,

ed about 58 years,
U?o late T.Frokyasuanry,
Briver Mail MR 18,
S.Railway, Bangalore City,
No.21 Hanumantheppe Road,

Kammanahalli Ramasueny Ha1Va,

nggﬁ%ore 33.

< aged abéyt 56 years,
latg’K‘Krishna Iyengsay,
engey -Guard EMB 371,
,élluay, Bangalore Ci+y,

-R82

1562,)Milk Centre,

G

> i
e

yaranyapuram, Mysnre~37C 008,

.se APPLICANTS,
.. Contd./-
) A



179.

1 BD.

181,

182,

183,

184,

185.

~ 2N,y
A, 3ailiw8y

B.jaYamma,
aged ebout 57 years.i
U?o late N,Basavereal)
Driver Passenger MR 79,
5.,Railuay, Arsikere,|
C/o B8.Vasanthekumar,
No.6/C, Reiluay dQuerkers,
Near Children's Parkj
Bangerpet. }

|

|

Zgilunnisa,
aged ebout 60 yeurse,
»Uao Syed Yaseem (1ate),
Driver Goods MR 439,

S,Railway, Mysore, No.2599,

Mandi Mchalle, Mysoi®.

A.Rahimam Knan,
S/o Imen*Khan, ,
aged akout 69 ycaTs3y
Shunter Mt 300,

S.Railuay, Harihar,

No,452, T Cross, Gapchinsgar

Harihar. ‘

Prepullekshi, ]

eged ahonut 31 years,

M?o late Christopher Andre

Driver Coods, MR 570,
Mysare \?KL?),

taoo Colony,

YFﬂaidgi:

No.94/8B,
Reilway Querters,
Mysore-20.

Gayatri Shanmugam,
aned ebout 38 yearsL
Uao lete S,Shanmugem,

Briver Passenger MRl 205,

+

'5th Cross, Mouse Uiven Khani

!

)

S,Railvey, Mysore,
No.91, VRE Railuvey
Mysore=-20.,

N.Narayanasuamy,

S/o Narasappa, =

aged about 62 years
Shunter MR 440, S.Railuay,
Yeswanthapur, No.5/6/47,.
Lexmlipurem, Near Railuaey S
Hindupur,

e 3

|

N.Mohiyuddin Khan, |

5/o M,Abdul Nabikhan,
aged sbout 63 years,
Guard Passenger emt 461,
$,Reilvay, Nysore,iNo.2244m

Spuday Roed, Laskhker Mohealla,

Meena Bazaar, Nyso}e.

I

\
b
{
|

i

Quarters,

{

Rngn,

Tation,

«.. RPPLICANTS

,.Contd./-
e




187,

188,

- 139,
190,

191.

192.

b ) 5
@Z%,,} N.Pru

u-c“ 27 o

Victor,

S/o Joseph, Applicants in 51,No,120 tu

aged about 67 yesrs,

186 ere applicants in_

Shunter MR 315, 0.4.377/92. A

S.Railway, Bengalore City,
C/o F.C.Nathen, No.2,
Muktha Garden,

Spur Tank Roed, Chetpet,
Madras ~ 600 031,

Ke K.Baja‘r athoeam ’

S/oK.Rs Raghaven,

retired Briver '8! Grede,
Staff No,P,5521,
"Rajeneesh™m Shoranur.

K.Velu, 5/0 Unnerd,

‘Retired Guard '8! Grads,

S.No,6314, Devaki Sacanem,

- Nedungathoor, Shorara> - ‘e

K.Kesavan, $/o Kpynthy
Retired Gusrd
Si,No,6066

’

. Shenthi 3havan,

Veloor.

P.Paremaswaran Nair,

S/o0 Krishnan Neir,

Retired Guerd “&" Speciel Grace,
S.MNo0,5077, Pedinchare Chonel Hous=2,
Shoranur-1.

VeCo+Sankunni Neir,

S/o Achuthan Nair,

Retired Guard "A"

Speciel Gmare, S,No,.6172,
ﬁzikkara House, Kevelappare,
Shoranur.

P.Sundaresan,

S$/o Kunhikoran,

Retired Driver ®g"

S.No.P 6439,

Vanajas, 4/7],

ite Providence High School,
oad, Calicut. '

any pilisi,
nchalam Pillad.
Kok ired\Gueard A" Grele,
Citb.10%13, Gift House,
Faikgd, ;Sheranur.

W Laahie R

X - \\V\'.// < 72
\\‘~—”ff/

#pplicants in S1.Nu,
187 to 193 are
applicants in 0.k.44/93.

«os RPPLICANTS,
...Contd./—
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-

194. R.Ramﬁn Néir,.
S/o K,Nsrayansn Neir,
Retired Driver 'B' Staff. .
Ne .P 2314, ‘ :
Raviyankandath House, '
Chuduvalathosr, Shcranur - 1.

195, E,_‘K.Ra_mankutty Nair,
5/# Kenran Nair, ‘
Retired Guard Specisl Grele,
S.Ns, 5096, Mundenath Heuse,
Cheruthuruthy Fost, '
Trichur District.

496, R.Krishna Naidu,

' S/o Ramakunhen Neidu,
Retired Driver '?',
S.Ne.F 6445, .
Nallissergparambil-Houee,
Mudaliar Street,

Shorenur - 1,

157, L.Maenikam Mudaly,
5/o C,Lakshmanan Mudzaly,
Retired Oriver 'T°
S.No.P 4026, Maenickanivas,
M.G.Read, Shoranur-3.

198, T.V.Sreeman Pillei,
S/e T.V.Ropan Pillei,
Retirea Briver ‘h' Grade,
S, Nny® 1794,
Sunil Vihar, Ganeshgiri,
Shoranur-1, :

198, E_, Paramesuaran,
S/e P.N.Sghrasanams lyer,
Retired 'A' Specipl Grace Guard,
S, Nv.1495, Devi Nivas,
Nedungetur, Shoranur-1,

200, T.Saenkunny Nair, S/e M,Pchuthan Neir,
Retired Guard 'A', S.Ne.6459,
Padmalayam House, Paruthipra,

Shereanur.
201. C.Balakrishnan, hpplicants in S1l.No.
S/o T.Sankeran Nair, 194 to 201 are
Retired Driver 'e’', applizants in D.A.45/93,

Staff No, P 5702,
Krishna Vihar, Vellathsel lgger,
P.0.Cheruthuruthy,
“Trichur District. oo APPLICANTS
‘/ - cve o Conti-/”
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202, K.Gavirden Kutty Neair,
S$/n C.K.Achuthan Neir,
Retired Driver, Staft No.F.2833,
"AY Special Grade, Vedekkekonnaneth
House, Chuduvalsthur, Shoranur - 679 121.

203, P.Remankutty Nair,
S/o Z.K.Snhankaren Neir,
Retired Guard “A®
Special Grade, Staff No,
E 14671, Pullconni House,
Chuduvalathuy Shoranur-" -

204, P.Narayena Pillai,
S&/o P.Krishnan, Retired
Briver WC%, Staff Na.,P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1,

205, S.Raman Nair, S/ Kriatnan Lefr,
Retired Criver “CW,
Staff Ne,P 7065:, Stemuical nouse,
Chennthurmersthi Past,
Trichur District.

206. V.Nerayanan Ezhuthachen,
S/6 Dglelu Ezhathechen,
Retired, Lece Shunter,
S.Ney P 8147, Bevasamperambil Houee,
Mannenur Post, via naveciapalae

207. K.Chellan, 8/o0 T.Karuppan,
Retired Driver “C%, S.Ne4sV3,
Muthukurssi, Kunnpath Houss,
Genashgiri Pvst, Shoranur.

208. K.P.Gopelan, S/e K.Nareyanan Vambier,
Retired Guard "B"m S.No. 7525,
“Leela Sadan®,

Railwey Booking Cfiice Rood,
Shoranur.

72 Y.M.Kesavan, S/s- Perugan,

otired I.F.Man 'B',
S.No. PLJ 10026,
The?gmw athil House,

k/,“ﬁﬁgéhkulam, Shoranure.
’},.,v"/ \eTRAT TN
'jMfkrfmvéényqranarayanan,

S r” g8 /e Govindan Nair K.,

ciRetired Driver WA" Speciel,
V{35 No Y P 2911, 'Rama Nivas',
&iR'ing, Road, Manjakad,

21 T'XCT);I*;/{ZIU r—1 'y

re e

APPLICANTS.

{;f'l. | . oo 0 COntd./—




211.

212,

213.

214,

215,

216,

218,

219,

220.

" E,Balasubramanis Menon,

Retired Driver "“8" Grade,

') 30 ° .

K.hchuthan Nair, f
8/oc kchuthan Neir,
Retired Loce Shuntery
S.No, B 6054, Kadambét House,
Mundamukem Pmsom,
Post Ganashgiri,
Shoranur=3,

C.Manimuthu, $/o Chambaka
Mudeliar, Retired Driver "e"|

§.Nn,P 7492, Nambanthodi rcuge,

No.179, Mudaliar Stréet,
Shoranur=1. ;

K.Po.Govindankutty,

Since deceased by Legal Rep:tsentative,
Smt.Sulochana Amma, ’.Nn.G/WE
Namban Thodi, Mucaliar Straef,

Shoranur-1.

8/0 Madhava Reo, Retired,
Driver "B" Grade, 3JNo, V' b,

"Geetha Nivas', Ponnzmzngalafr House,

Shoranur,

K,3ankaran, 3/c Madhavan k.,

Retired, Driver "A%, 5,No,F.4505,
Kayanathuthedi House, Kallippadam P.0.

Shoranur - 2.

V.K.Velukutty, $/n Kelu Neip

Retired Driver "H#%, $,No,9730,

Karthika, Kanaleppara,
Shoranur. v

M.Velu, $/0 Velu,

Staff No, P 7936,
Naikankunnathu Veeddy,
Kovalppara P.0.

P.P.Velukkutty, $/o Shanku,
Retired Driver "B",

%.No, P 7192, Padinchervettil House,

Kerakkad, P.0.Kavelappare.

P.T.Ouseph, S/n Thomen, Retired.,

Guard “B™ Grade, S.No, 9431

Yayyappilly House, Vappalassgery P.0O.,

Angamali, Ernakulam,
|

P.Krishnan, $/o Imbichyadi,
Retired, Driver "&" Grace,
s,Ne, P 5730, Krishpaghar,

Nedungathur, Shoranur-673 1%,

51.Nos, 20% te
216 are applicants
in O.ke46/93.

eeae RPPLICANTS
...Contd./-

¢



M.Chendukunhen,

S/0 M.Imhichikutty

Retired-, Driver "“A"

Special Grade, S.Nn,F 2857,
Pilassery House, P.B8.Vengeri,
Vie Calicut.

221,

222, M.P.Kesaven Nair,

S/o P.K.Chandu Nair, Retired.,
Fireman "“8%, S5.No.9461, -
Chemmanassery Padinhara Heuves,
Kottnol P.0,, Calicut,

223,  P.K.Ramapanicker,

S$/o Chamy Panicker,
Retired,, Euend. ®A™ Grede,
S.Ns.B8284, Navaratne,
P.0.Kunniampuram,
Ottepalam-4,

224, K.Balakrishna Menon,

5/e¢ P,Madhave Menan,

Retired Briver 'A!

Special Grade, Staff No.P 2437,
Kerandathil Hcuse; «erancathii
Trichur - 1.

225, WM.P.Chinnan Mennn,

S/e P.Sankunny Yeren,
Retired Guard 'A!

Special Grade, 5.Nn,9333,
Rlangst Ushas, P.0.Pulaked,
Viz.Chelekara, Trichur.

226, M.P.Gepale Pishareti,

5/e C.P.Raghava Pisharcti,
Retired Guard Special Greade,
Peornima Manjakkad,
Shepranur-679 121.

227,

C.Chandrasekharan,

8/o M.K.Mennn,

Retired, Special Grade Guerd,
S.Ne.7618, “Gakul®,

Rshak Nagar, Kamboni Road,
Ryyanthele, Trichur-3.

VoMoAqul Kadir,

S/s V.M.Mchamed Heji,

Retired, Guard 'A' Special GTata,

Trimy0826, 20/163, “THpupsini®,

ﬂﬁﬁﬂ&?N‘_Trichur. '
SEN

AN
2 @Pqﬁk&ﬁﬁhran,rs/o 0.S.Paran,
HEtirey Cbpds Guard, S,te,0 1930,
{;ngamﬁurégh House, P.C.
Yorkenthery, Via, Trichur,
T8y ‘007.
/zk i

t
~.ane,

81,.Ne,217 to 223 ere
anplicants in 0.A.47/93,

S1,No0.224 to 229 are
applicants in 0.K.48/93,

... RAPPLICANTS
[ C.ntdo -




230.

231,

232,

233,

234,

235,

236,

237,

238,

239,

'Railuay Celeny P.0.,

32

P.Nareyanan, .

S/o Sankaran, Retired,
Special Greds Guerd, .
S,Ne.EE 86, “Ushas®,
Rayaroth Paramb, P.0.Paral,
Tellicherry-670 671,

Ve .Sankaran Nair,

S/o T,Nareyenan Neir,
Retired ., Guard 'A' Spectal
5.N0,12746, Ashirvad, Perval,
£.0.Koothuparambe,

Pin-670 643.

C.H.Balen Nembiar,
S/o Kunhikrishnen Adicdi ¥,
Retired Guard, ‘&' 7:._7 =
S,No,:997, Usha Bhavan,
P,0.Knttayampoil, Viea.

M.Padmanabhan Nair,
S/o B.V.Krishna Mencp, Retir
Driver 'A% Special, S.hw. P
Davi Nivas, Kottara*huimparsz,
P.0.Azhikode, Lapnanure.

K.K.Susheels, W/e Late
V+C.Pnand=n, Retired,, D-iver

s, No,2635, “Anand® Viher, Y1
Kannur ~ 670 008.

NoNarayahi, /o Late KiPoharp

Nair, Retired. Guarc 'C',
$.Noy 1903, Madathil House,

P.0)Chirakkel, Cannanore- 67

EEPRESL R
el
]

€
3

o0

»

RerTy.

1
'
4

0 011.

K. Kunhamboe, S/n Rppu, Retin

Shunter 'B', S.Ne.P.5331,
Packkadam House,
P.0,Trikkripur, Kazharged.

W/o Late C.H

KthVBﬂBjakSHY‘A‘ S' fal
peclal,

Retired fuard

ed.,

.G.palén,

S.Nn%9498, Chettiyam Veetrcil,
Near Railway B Cabin, Badagara.

R.K.John, S/ RA.J.Kurian,
Retired.,, Guard 'R!,
S.Ne,0683, Ariyathu Parasbi]
House, Pallam.P.0.,
Kottayam - 7.

R.Marappan, 5/e Rami Gowndat

Y

Retired Dgiver,
ED-118 O,

Staff No. P.2718,

Erode - 638 002, |

\
!
l

$1,Nu,230 te 238 are
applicants in 0.k.49/93,

... APPLICANTS.
..{Contd./—
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240,
4

241,

242,
243,

244,

245,

246,
247,

248,

o0 33 :3.0

K.C, Nallappan,

S/o .Chinnappe Geunder,
Retlred Driver A Special,
S,Ne, F 2946, Door IT o4,
ParVathi Krishnan Strest,
Kollem Palayam,

Eredes - 2,

P.Karuppannan, $/n Pongic downder, -
Retired,, Driver 'A',

S.ho, P 3583,

Korakattu Vala811

Door No.5229/A 14 Caausry Rud.,
Erode-7,

M,Kandaseny, S/e Merapce tounder,
Retired Driv=r 'C', S5.No.P 2499,
9%: .Bﬁﬁ' BYN" Rﬁad tr!de 838 UGLO

o Muthusany, S/o Paleni Gounder,
Retlred Oriver'C', S.#s,P 27C¢,
Raghavends Nagasr, trsoe-..

R.Ramasamyy S/o Aya-Gduhreny
Retired. Bhamter'FH', S.No. zdas,
Pudhupalayam, Joor 246
Rlempaleyam P.O., Erode-B.

S,Kandasamy, S/o0 Sengadsn,

Retired, Driver 'C!',

Staff No.,P 4103, Ragsvanandar

Negar, Door No. PARB 18, Cavery R.S.,
Erode-7.

C.Kumaraesamy, S/o Chellappa Gounder,
Retired,, Fireman '8', S,No.P 7885,
Door No, PPI 283, Pudupalayam,
Allampala"am Post, Erode-€,

Tede Peerakhan, $/0 T.J.Jamalluthsen,
Retired,, Driver ‘B,

S.No, V,38, O.No.94, Railusy Colony,
Post, Erode.

Velappa Gounder, Ky
S/o Kolanda Gounder
Retired, Shunter ‘
-:—5 '\lo. P 3’470

,,_Jﬁg;hupalayam, Kattoor,

‘.@

3 YiRetired., Shunter tpr
LS tﬁgdxasﬁﬂ% P.4084, Door No. 19:,

L ﬁTp‘hlampglayam Post,
Q f ) .
’;»;549 P Keruppannan,

S/o Paleni Goundan

Pudqpaleyam Akxarkam,

\\-~§§émp 'layam P+0s, “rode-¢,

*

. APPLICANTS,
. ..Cpr‘&td./-
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250, A, Nallasamy ! |
: S/o L Gou:wder, 1 ' ‘
Rav_kdd,,‘Driver tgt,
S.No, PT3 10237, :
D,No.280, Puthupalaydm,
Rlampalayam P.0.,
Erocde-0.
|
251, N,Kaliannan,
S/o Nellapounder
Retired, Diesel ﬁ l tant
S.No. P 4011, Sastri|Nagar,
D.No.55, Near Warer ifanx,
Erode 638 002,

252y K.Ramasamy,
S/o Kalianns GOJndan”
Retired., Shunter 'B';
S.No,P 3958, D.No,82,
Udappalli R S, POSt,‘
Cavery, Erede-7.

253, P.Sengeda Gounder,
S/m Palani Bounder,
Retired,, Shunter B, !
S,No. P 4429, D.Ne,5a,
8dapalli ViLlBgC
Pappapalayam, Cavery R.S.,
Erude Te

254, P,Muthusamy,
S/a Paitni Gourden, | ‘
Retiredy Shunter 1gty
S.Np,P 500 udhupa‘*yam,
D.No.263, Agraharam, ’
Alampalayam p.0., Ergde-8, ‘
|

255, V.Sengodan, i
S/o Velappa Gounder,
Retired, Shunter'B!, ‘
S. No.5133 D. Nc.Z/HD |
Dttapalli, Pilleyer %eil Strget.
Cavery, Erede~7.

256, K.Chinneppan,
S/e Komera Samy Geunder,
Retired,, Briver 'CT%y

- S,Na,P 3531, ﬁvakathd,
Cavery P. D., Colony Foad,
Eroae-7.

257. P,Venkkatachlam,
S/m Peruma Gounder,
Retired., Shunrter {B-
S.Na. P 4097, < 1/11[h
Karuthuvell Thottam,% v
Odappalli, Cavery RS, ‘

Ernde-7. ... RPPLICANTS.

\/ : :»i . g.‘}'ontd. /""
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258, N,Velappan S$1,Nu,239 to 258 sare
5/0 Nagga élunder, appliuanto in 0.k.50/93,
Retired., Shunter 'B',

S.No. P 2647,
D,Ns,1/20 Udapalli
Caqery R.8., Erode- T

253, T.P.Geovipdan,
S/o P,Kunhambu,
Rotired Guard Special
Grade, Staff No,11159,
Prassnne Nives, F.QO.,
Chirekksl, "
Cennanors - 670 011,

260. K.Sreedhsran,
S/n B.Achuthan.
S.Nn, P,3180
‘Thenai Housa‘ :
Opp, Reiluay Station,
Chil"akkal pcol,
Cannarore,

261, N Bslskrishnan,
5/o NamBikutty,
Retired., Guard 'A',
S.NO. 15‘8']0’
Mankkketh House,
Cood Shed Reac,
Tellicherry,

262, PJ.K.Raman Nair,
S/o P.Kurnhambu Nair
Retired,, Driver ral Special
Grado, S.Ne, P 6446,
Kavinchalll, P.0.,
kzhikode," Cnnanore-670 009,

263, V.,M.Karthiysni Amma,
W/o Late K.P.Jenardhsnan Nair
. Retired., Special Grade Gusrd,
5.No0.9650, Ashok Bhavan,
Thamarakuzhi, Malappurem,
Pin-676 5065,

264, K,Govindsan,
S/o K.Aruvan, Retired.,
Driver 'A', Preethe Bhavan,
Kalladathode, P.0Navil,
Cannanore.

cen APPLICANTS.
ss s Contdo/"

¢




266,

267.

268,

269,

2170,

271.

272,

273.

*“C.K.Chendan,

S_No.-

|
v 36 4.

N.Vasu, S/o Rampcthy, : &
Retired., Shunter 'ﬁ‘ ‘
S.No. P 5024,

Kottiyath House, :
P.0.Muzhsppllenged, ’
Pin- 670 663, Cannanore.

P.K.Kannan Neir,

S/a RAppu Nair, Retired.,
Shunter '6', S.Nc.P.77%4,
Vapkulathu Veyil, l
Near Akliyath Temple,
psUOAZhikéde, ;
Cannanore-670 009. E

P.®,Rohini, W/o Late K.Lh¢w¢L
Retired Shunter g,
S,Ne. P 7173,

_Chambakachalil House,

v+ CuaMuzhapilanged,
Cannanore District.

Shunter 107,
House,

S/o Ambadi, Retired
S.Ne.P\ 8223 Karavi
Ekkchi, P. 0. Peliode,
Via,, Trlkkarlpur, Kazharocd.

l..Narayeni, W/c Lete k.Krishnen,
Retired., ghunter, S.No.P 74920,
Machirpurem House,
P¢0.Cheruvathur, Kazargod,

P.MHgmavathy
WU/e Late .\, keethaﬁémd*bl vy
Retlred Trion A 8p601a1 Gubrd,
S .No.Ba%9, L&resydleby. ¢
mp'?, Twjtar i 1s Hgh, Scho-ﬁl,
. \"“ .y ~ . ;

Cannanore.

T«P.Leslavathy Amma,
M/o Late P.V.Kesavan Namblat,

- Retired, Driver R Speciel,

S.Ne.4654, Kesava Nivas,
Near Elayaqoor Temple,
P.0.Mundayad, Caennanora.

V.X.Balakrishnan,

S$/o V.Demoderan, Retized.,
Driver 'A' Specieal,

» 4361, |
8/9 Reshmi, SN, Nagar, ,
P.O. Thottada, Canniznore-7. |

S1.No.25%9 to 268 eare
applicants in 0.R.51/93,

oes APPL ICANTS.
¢e .Contdo/‘-




274,

275,

276,

277

278,

279.

| 280,

L) 37 o0

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guard Speciel Greade,
$.No.12054, 'Smrithi',

Post Uengeri Mathoth Paremba,
Calicut.

P.Krishnan,

5/0 K.Perumal Naidu,
Retired., Driver 'A' Speci:zi,
S.No.P 4360, 3/275,

Opp. Spares Land,
Vadakkanchery,

Trichur-680 528.

A,Bhaskaran, S/o &p
Retired., Diiver 'C
S.No. P 4301,
Byyanatu Parambu Housz,
Ayyeppankavu Road,
Kochi-18,

‘pu
]

e

IsdéE,

K.Cheyikutty Kannoli,

s/a Kandan, Retired.,

Driver C' S.Ne. P 943G,
Kannoli House, Kacheri Aﬂeum,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late »
C.KiKrishpan, Retired.,
Driver 'C', S.\e,P. 3737,

Krishna Nivas, PRoolayil faremba,

P.0.Kallayi, Calicut-673 GG3.

T.Kesavan Nair,

&/o N.Govindan Neir,
Retired., Guard '8!,
S.Ns.4956, Santha Sadan,
Chuduvaléthur,
Sheranur-67% 121,

M.Elias Aron Raj,

S/es S.Mariadess,

Retired A Special Driver,
S.No, P 3702, ED 196 E,
Railuay Colony P.O0.,

Erode -~ 638 002.

C.Rasappe bov1ndan,
S/aﬁﬁﬁﬁhlnnappan, Retired,

7 ;QmuﬁeeE\\s No. P 3631,
3

Jﬁfﬂ”ﬂa y Colony P.CO.
ér@de—Z'\; 3& ’

S1,No,269 to 279 are
applicants in O.R .52/93

v.. RPPLICANTS.
.e .Contd./-—



282,

283,

284,

285,

263,

287,

288,

283,

- Pin-620 001,

'
]
i

[ ] 38

®

M,Kasimir Leuis,

$/0 K.Maria Louis, |
Retired,, Guard A Epecial,
S.No.%2119, Annedurai Strept,
Nagar-Hedwuy . 7, a

 Erode-638 002. B

K.Muthusamy, .5/8 Kelandai
Gounder, Retired,, Guard ‘§',
S.No,12011, 17 Ramamcoriiy:
Street, Kollampalayen, 1
Erode-6%6 002. }

K.Sunderesan, :
S/o N.Kalyanssundara Mudal%ar,
Driver A Grade, S.Ne, D 26

Ne .48, Lenin Street,

Erbde Railuay CelonyPest,
trode-2,

-

Y
K.R.Lakshmanan,

S/o M.Rengasamy Xanar, ;
Retired., Oriver ‘A! bpeci&],

- Staff No,7 4467, : |

Morth Eda Street.
Bheema Nager, ;
Tiruchirappelly, |

K.Subramaniam,
$/o S,Xristpasany, Retired.l
Driver 'A' Special Grade,
S.No. P 1788, 45, Lenin Street,
Railuay Cnlony Post, :
trode-638 002, :
R.Gethuraman,

$/0 Rathinam, Retired.,
Driver 'A' Special, |
S.No. P 2888,

Ilamathi Illam,

106, Bharathi Palayam,
Mowlappalayem P.0,,
Ersde-2,

M.Ghinnappen, |
5/@ C.Moekken, Retired.,, |
Dtdaset Shunter, ' :
S$,No, P 7785, 7/8B

Railway Colcny,

Erode-2.

MeMarappen, ‘

S/s M.Mathan, Retired,
Driver 'A' Speciel,

S.Ny, ¥ 3779, 107, |
Kemalagam, Barathy Palayam -
Streef, Mulepalayam P,0.
Erede-2, L

<. APPLICANTS
9 ..Eﬂgtd./"




.~<:>~ : n; 3’ o;

+ G,Samuel, 8/s Gnensmuthu,

290, Retired., Driver ‘At

Special, S,No,P 3224,
403-C, Railuay Celony,
Eroude-2,

. R.lingappen, S/o S.Gyyavoe,
291, Retired,, 'A' Special
' Driver, S.No.P 1714, 19,
Kethukaran Street,
. Kallampalayem, Ernde-~2,

< Te9.8rinivasan,
252.' 5/0 R.Sueminathan
Retired, Driver 'A' Special
S.Ne.P 4339, 3457,
Railway Quarters, Raiiway Coiony,.
Erode-636 002,

- . P.Nemasivayam, S/# M.N.Balzrandam.
293, Retired,, Driver ™A’ Special,

, S.Na. I 8511, L =18,
Housing Unit, Periar Mager,
Erode-633 001., Temilnadu, _

: KeM.Muniraj, S/¢ K.Munuswamy,
294, Retired., Diesel Assistant,
S.Ne .PTI 10212,
Manickkavasagar Sireet,
Sestri Nager, :
Railway Celnny P.0..
Erece-2,

- L.Anthoni Swamy,

295, S/w Lourdu Suamy Pillai,
S.Ne. B 1419, 41/A
Railway Coleny,
Erode-638 w02,

M.Buepethy, §/w M.F.Mooka
296, Gounder, Retirecd, Driver
'8! Grade, S.Ne. P 93476,
17/F C1d Railuway Colony,.
-Erede-2,

' . Ve.Balaraman, S/I'UenkkatasUamy
297, Naidu, Retired, Driver 'B!
Crade, S,te. F 9420, °
Reilway Celomy, Erede-2,

P.Rangasvamy, §/0 Perumal Naidu,

Retired; Driver 'B! Grade,
NFTU2223, No,17/8

iy Street, &EOJE-Z.

A

Wit 0

4 B, -
0y SYEe B amt Nathan, $1.Nc.280 ts 299 are
Ret:.;d3,5§ﬁbk. '8! Grede, applicants in 0.k.53/93,
12 ( S.Ngi® 9513 “Dber 414/D,
wi{ Rai Colwhy! F.0.,

... ~RPPLICANTS.
'oocCOﬁtd./-



300,

301.

302.

303,

S04 ;

38%,

306,

307,

308,

Cochin-"8.

“P.K,Keshy, $/o P.K.

- P¢0iFareppur, via. Trichur

Driver R Special,

®.Pangunni Menon,
5/e T.CeK.Nair
Retired Guard 'A! Shecial,
S,Ne. 15200, "Feurnémi®
Nangapna Nagar, P.O0}
Olavekkot, Pin-670 002,

M,Krishnan Neir,
$/s Kunchu Nair, Retired..
Driver, A Special,
S.Ne, P €444, Srishileam,
P.0.0lavakket. ”

V.Sreedharan Naii,
S/o *.R.Krishna Pillai,
Retired, Guard A Spérial,
S,Nc,15202, Thuruthdl,
Aymanam P.0., Kettayep,

P.A.Rajanm, S/o P.SoBppu,
Retired Guerd A Spedisi,
S.No.16144, Housz Né,a6/508,
“"Reshmi", Nesar P.A.Gnleny,

C.Kutty Nurayenan,
S/0 V.C.Narsyesnan Nair,
Retired, Guard A Spgcial,
S5,No,7625, Chembra ﬂ0use,
Shoranur -~ 679 121.i

oshy,
Retired Guerd, S.Nr¢ 152905,
Vazhakaleyil, Gngadikal F.0.
Chengannur, Pin-689 1122,

KuLoKUPiany :
8/0 K.P,Lonappan

Retired Guard R épe{ial,
.M, 15216, "Cherdiri®,
High School Road,

Pint68g 552,

N,Rama§r1§hnan Nembidi,
S/e Chit-an Bhattathiripad,
Retired. Guard 'AY, |
S.Np,14046, “Karthike®, "
Ramavarmapuram, Trichur- 680

V,N.Serwjeni, |
W/o LUate: ARengen, Retired,,

S.No.F 4367, Sree Rangam,
Pump'gqgiﬁe Road, |
Clavakket-678 802,

0‘0 Ao on

631 L4

oo RPPLICANTS
...Contd./-

\

¢
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. ;AvF.M.Ramaohandren,

309. s/« C.B«Mannadier, Retired,,
Guard &,, S,Ns, 15219,
Panikkath House, - |
Kellengode, Palghat - €76 506.

$/0 Veluchamt, Retired,,
Driver A Specisal,

S.No, P 2193,

Pallath Hocse, :
Kuthupstamba, Edethara 9.0. .
Palghat, PIn-678 671,

'ufffb; V.Madhavan,

91.Nos, 300 to 311 are

. KeM.Kunhimohammed, applicents in O.A. 54/93

S$/c K.Moideen loya,
Retired, Guard 'C!,
S.No, 6633, Cherwdath Huuse,
Kyttamassery, Aluaye--r£23 103,

3‘2‘ R@Narayanan;“S/;iB.joaram,
* Retireu Driver Gwods,
$.Ne,PTJ 10505, 170,
Jesvanantham Street, _
Poonthurai Réad, Zrades?,

445, C.Kamerasamy, §/o0 Chinnapps

© 7% Gounder, Retirad,, Driver
'g!, S.No, P 4206, U.No,Ed,
Sholaep Pruvae, Suthanrs Puvenm,
Erede-2s

. T.S.Remanesrthy,

317, S/@,T;K.Sondarajalu :
Retired., Driver 'Al Specisl,
S.Ne.P 3540, 15, Sundaram
Street, Erode-~2,

A.Abdul Jaffar, '
315. S/e Abdul Keder, Retiied.,
Driver, Geods, é.Nn.U 44,
235 Kalyanasundaram Street,
Erede- 638 002, :

. S.hkngamuthu,
316. 5/o0 V.Sitia Naicker‘
Retired., Driver '8!,
SQN-. B 1365, D.N0'411 D,
Railway Coicny,P.0.,

i, S/e Velleirnm,

Driver !'A!

> W.No. P 3542, Telephone Nagar,

lapagagam P.0., Erode, sse APPLICANTS

S Iy Cantd./‘*

¢



62 a0

L

K.Chinnepaiyan, J
318. 5/” Fnuman Retlred.,
Shunter 'BY'; s
S Nﬂ F’ ’7458 4
Colony,s), Mm_
anlahp layam, Erwde.
M.Krf ynen, /0 Huanamy,
319, Retited. éhunter,‘
S.Nm, 10077 PTI, c.hsats b
Railugy Colony, Erof

R.,Thiagar=ajan,

320, S/w Ramaswamy, Retifed, .
Guard 'A' 5,No,14332,
Thangapattala:karﬂr]go'e
Popnthurei Road,

Erede,

494, . R.Chinnaiyen,

|

|

|

| €1.Ne,312 to 321 are
S/o Arumugam, Retived -

2 b4
o
|

i.‘,_“lf.Cc r‘;tS ‘.n nof“oNO.SS 93
Driver 'A%" S.No. F i ahl /
Ne,231 A, Railuway Cg!
Ercde, .

16
€

L

P,Subraemanian, S/c &LDrleni,
322. Retired Gusrd 'A',
Staff No, 7448, 112 o)
Vinayger Ksil Sirs e%
Ssstr‘ Nagar, Ereder 638 202,
- S.Kennimuthu
323, S/o Subba Tﬁévar, Retir=d.
Gusrd "A'. S§,No. 16060,
Sundsremmal Illam, ﬂ1/8
KIII, Nanjappea Leynut, A
Sulur Coimbatere- ﬁd1 402,

R.Anganna Pl]lal,
/e Rangaswamy Pillai,
Retired. Guard, |
S.No. 15271, 20 heptr Chinne
Mariamman Koil Strqet
Karungeslpalayam, Erode- 3,
ferryar District. |

324,

V.Mari, S/e Uenkat;san,
Retired Guerd, 3. NG . 12563
No, IT1I, WThera I1ldm*,
Kurlkaranpa1ayan, X
Mulapelayam Pohb, !
Erode-2, Periyer District.

325,

%ok V.l.akshmanan, a/s ?. Yadivgliu,
* Retired Guard. 5.Nd, 13755,
Bharathipalayam Stfeet
‘Kurikaran palayam,]
Mulapalayam Fost, Erode-2,
\~ Periyar District. ﬁ v.s APPLICANTS.
11’ : ...Contd.’/'
|




Ve K Shunmughasundaram,

§/n k.S, Karuppanasamy,
Reblred., Special grede Cuerd,
S.No,3/T 35, 194 E,

Railuay Dolony, Near Railusy
Cnlony Past foice, Erode.

327,

V.KeUnni Nalr,
. S/u K.Raman Nair,
.Retired., A531sta)t Cuard.
S.,No.1902, Contchery Qf“'a~
E“oae.

328,

R.Lakshmanan, S/¢ Famas:1v,
Retired 'A' Speciel Guara,
S.Ne.7213, D,No,1%3,

Sestri Nagar, Sadayampclzyen
Road, Erede. - Z, '

329,

V.Suamyeppah,

3/0 G.Visuvasam, Retired,,
Guard, S.Ne, 14107,

5 Karuppanasuamy Koil 1ii Sic
.Surampatti Road, Erode-638 CU
Periyar BDistrict,

330.

FEL,
G,

R.Veeraraghavan,

S/o V,Rema Iyer, Retired
Guard, 5.Nc.1523%, ¥c.S,
Tayumanavar Street, -
Pundurai Reed, trode-538

331,
no2.

K.Ramalingam,

S/o V.Kandasamy, Retired.,
Oriver '2', S.Ns, PTJ 10052
Door Nc, 16 East Pettakarr,
Street, Erode—638 002,

332,

G.R.Samuel Rej
' S/o G, N.Anandham Pillai,
Retired, Driver 'A'! Sp801al,
-SiNs. P 2836, 23 A&,
Panchayat Unlon Street
Nanthope Podanur,
801mbatore-23.

333.

K.Kader Ali,

Kader Batcha, Retired.,
‘ 'A! Special,

3726, 168 Patn Reaac,

~
-

l .
:1{ 'ﬁ%@.mar mu nu,/S/o Nanjarpe
‘ 1335, Goundp) ry/Retired,, Driver 'At,

tﬁnf@% Na J @373 95/11 Arthi’ I1iam,
vellkalore Road Pndanur—gu,

' val:aﬁ ‘ / Nadu..

/

S'.Nu.322 to 332 are
‘applicants in 0.R.56/93,

.« APPLICANTS,

_oo.ocontdo/"
2




336.

337.

338,

339,

342,

343,

340,

341,

e O 44 Q'O ’
S.Velusuemy Pillel,
5/ o.A, bankara1in?am Pil*aL,
Retired Driver S,Ne 6437,
D, Ne, 360, $elvapuram,
‘North Perur Main Rcad E
Coimbatere- 641 p26.,

K.Rangasuemy,

S/o Kuppusuwamy Naidu
Retired,, Driver, Al
Specialy S.Ne.P 9464,
D,Ns,24, Main Road,
Podanur-23, Tamil Vedl,

K,Ahamed Shericf,
3/0 A.Kader Batchu, Re~;rpdq.
D-iver 'A' Speciel,

S.Na.P 4341, Meain Rqad,
Pndanur—ZS Tamil Nzdu,

Nanjappa Naidu, , $1.Ne.333 to 339 are

5/="Venkettasuamy Naidu | rnlieants in. 0.k .57/93
Retired Driver 'BY, ’ epplicents in 57/93.

S§,Ne.,s F 2498, Béjanai Kovil : -

Street, Pedanur-Z3,
Temil Naou.

K Pelanleora.

S/u Kuruppanna Goundsr,
Retired., Bpdwsr: 'At,

5.N. B 4333, Na,88,
Vilangaftur, thaohanallur
trude - 10, :

M.Palaniappan,

S/n Marappa Geundei,
Retired,, I Fireman rgt,
SsNa, P 4382,
Uellaikattur,
Kedachanallur P.O.,
Thiruchengedu Taluk,

M.Chellappan, .

S/c Marappa Gounder, o
Retired, Shunter, ,

S, N|.9454 ‘Alampalayan,
Palllpalayam, Erede-6.

A. Palanlappan e |
5/- Rthathappa Geunder, -

. Retired,, Bhuwter,;’

S.Ne..P-7465, Ne.304 3, |
Velankateor, s f
Kedachenalluy, Erode-10. |

N N | e APPLICANTS

i 0000C0ntd /-' .

¢
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P.Gurusamy, .
S/c Dalaniapps Gounder, :
Retired., Drives 'A',
S,Ne. P 7160, Nn,aoa,
L.G.G.S. Coluny,
Kellempalayam, Eréde-2,

344,

R.Kumaraseamy,
345 /o Ramasamy Gounder,

* Retired,, Shunter Loco,
S.No.P 6315,
Govindancelayam,
Rlampalayam P.N.
via., Erode.

G,Samuel Durai Samy,
S/n Gnanadural
346, ? 1yt
Retired., Driver 'A
Spl. S,No, T 3107, 32
Upstair 4th Crcse Roao,
Paramasivapuram, Lalaudi-S%1 €U,

V.Sengodan,
347, S/o Velappa Gounder,
- * Retired., Shunter/luco
S,No, F 3510, Vi ah«at*Jr,
D.Ms,54., Pulapelayam P.0.,
Kadschanur (Village),

C.Nachimuthu,
348 S/o Chellecpa Goundern,
* Retired,, Shunter,
S.No.P 4384, Mnclapalavzm Fast
Kadachanallur, Palipalayem,

Erode-6.
" T.S.Alimoideen S1.No,340 to 349. are
349 5/0 T.3J. Shlrpuédln applicants in 0.A. 58A95,

Retired., Driver 'A'
Spl. S.No. P 3260,
47, T.J.3hirfuddin Street,
Sestri Nagar,

Near Railway Celony,
Erode-2.

s

VeN.Ramankutty Nair,

.Narayanan Nalr,

.y Driver 'IY,

7285 2310, Puahoaleya.

“éDf 2 NO\%/ %8, Colluqe Rkoac,
( »”.algﬁgé,k in 678 CO1.

y N

[t \ oS

=\ et éﬁd}?\lan,
25 Sﬂﬁ“'g@ Narayana Iyer,

. o Ret;‘ed 7/, Guard 'A° Spi.,

0472, Ne.% /780,
S e Slngle Streei,- .
T==gTd Kalpathy P,0.,7 a :
Kalpath Palghet -
V“/ PEtYs GlgsDU&. o<~ APPLICANTS
: x R Contd. /-

!.
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C.Chathu, S/0 Appes.
- 'Retir~d,, Driver 'B', i
352. ¢,u0, P 5287, ,
Kurungad House, _ :
Maruthe Toad, Pszlghat.

F. Krishnsan, : :
S/a R,Arumughan, Retired.,

353, Drivor '8!, S.Na, P 9449, |
Chungath Heuse, Kevilpad
P.0., Palghat-17.r

F.oukumeren Neir,
254, - 3/0 P.Senkara Menor, |
Retired.,, Bsst. Gesr?d, |
S.No.15394, Palakkott Houss)
- Thenur via, Porli, :
- Pafighat-678 61€.

- P.Govindan,

355, S/o P.Serkera Menon, |
Retired,, Guard *B*, :
S.No.2024, Srivelsan,
H.Ne,M,€/33, indire Naaaw, |
‘Kallepully, Palghat-5,

R.Narayanan,

356, S/@ V,Raman, Retired.,
Driver 'A', S,Ne. P SB47,
Chendrike Nilayam,

- Korathodi,
- Kedukvznkunnan,
Palghat-678 005,

N.Velukutty,
357 ﬂ/p NarayanBSUamy‘ ,
* Retired,, Briver '@8', i
S.,Ne,PTJ 10113, |
kmbalaparambu,
Near Madrassa, ’ |
Kavilped, Palghet-17. i

T.Velayudhan,
$/o Theethy, Retired.,

358 Guard'C!, 5.Ne. 16223,
Devi Badan, Pottakulam,
Kavilpad P.0., Falghat,
V,Viswanethan,

259 S/o Kubhnan, Retired.,

lLoco Shunter,

S.No., P 5184,
Vellankad, Kcvilpad,
Palghat"1 7o

V.Vasu, $/o Veleyudhan,
160, Retired,, Driver 'ht,
* S5.Ne, P 3164, Chendrasoudhem,
‘/'Tannissery. Palyhat. _ oee APELICANTS.

vess Cantd./~




361‘

362.

363,

364,

3es,

366.

367.

e . 47 L2 ]

V.Medhavan,

571 Velayudhan,
Retired,, Driver 'B',
S.Ne. P 9888, Rahendre
Sadanam, Melepuram,
Plavekkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

S/o P.Veeren, Recired,,
Guard 'B', S.No,68%5,
Thurakad House, P.O.
Perungettukurissi,
Falghat.

V.Sivaraman Nair,

S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No.5852, 72/R,
Instrumentetion leown shi
P.0. Kanjkode kest,
palghato

S.VYeerarzghavan,

S$/e P.Sincaram, Ke&ired.,
Guerd 'R', 9¢Ne, 14522,

H Ne. H-2, Housing Unit,
Karamadai Road,

Mettupel ayer,

Pin-641 301, Tamil Macu.

M.Narayanan Nair,

S/o Thsvitta lyer,
Retlred., Diesel Asst.
S,No.? 9444,
Nquakkara Hnuse
Fuduppaniyaram r.Ja
Palghat<678 733,

KeKsSuvmamania Iyer,

'S/e K.S.Kuihna Iyer,

Retired,, Guard ‘L',
S.Nn,1849, Ne,3/126,
L.N.Puram Vlllage
Palghat.

P.Balekrishnan,

'S/. 8 ,Ukkande Warier,

RPtired., Yail Guerd,
S.No, 1a067 Harives,

Jﬁmmxallekulangare, ,
fr”NwT;F\Lakkad-67t 009,

/'*""‘

! I -

FaN;

oy xaran.

“S/t~x

Anpukuttan
\Btl“ﬁd it Driver 'p',
S, Ns.yl«9436y

ﬁrihakhuangal House, N°1Ppuram,

P.0,.,- Clavakkoi,
Palghet-

T

.o, RRPLICANTS,
. .pont‘. /-



369,

37e,

371,

372,

373.

374,

375,

376,

|02

L2 ] a&lv.'

R.Paramesiva Menon, :
5/8 M.N.Raman Menoh{ }
Retired., Driver 'P' Spl.,:
S.Nu, T 4684,

Shivesilam Medathil Housc,!
“énpakkare P.O., "
Neerzni, Palghet-4,

P,Thenkaraj,

5/c S,Pennan, Retired,,
Driver'AR'! Spl.,

S.Ne. P 2760, 26 N,
Behind Ram Theatre, !
?.,0.5uramangalam, |
Salem - 636 005, '

A,Ramakrishnan, !
S/o bppu, Retired.,
Guard!A' Spi.,

S.No. 6806,

Ramanchenati House, !
19/360, West Yakkera,
Palghat - 67€ 001.

’

|
C.Gopalakrishnan Nair. !
S/e V.Madhavar Nair, |
Re+ired, Driver 'A' Spl,
SiNo. P 6449, ;
Cherukara arishre Nivas,
P.J.Kannadi, Pelghat,
Pin - €78 721, |

S.5eurirajen, |
5/a T.K.Sundarare?alu, !
Reti-ed., Driver 'A! l
Special, S,No. P 2327, !
203/Vinayakarkoil 3treet, .
Nadarmedu, Ernde-638 002, |

K.Fandurangan, |
8/0 MeKasthuri Naidu, :
Retired,, Driver 'A!' Spl,;
S.No.P 2902, 17/4, ‘
Ammamandapam Road,
Srirangam-620 006,

VeG.Veerasamy, :
S/e Govindasamy Pillesi Ve
Retired, Driver 'A',
S.Ne. P 1841, 48/2,

Subbaiah Street, !
Sangliandapuram,
Tiruchki-5620 001,

V.5ithan,

S/o Vaiaderi, Retirea.,
Driver 'A', S Ne.® 7775,
D.Nr,.24, Jeevanda Street,
Poondurai Reed, EFnde-Zp

51.Nc;350 to 372 are
anplicants in O0.A.55/93,

oes RAPPLICANTS
oo‘Centd./"




377,

378,

379,

oo 45 .4,

P.Palconisamy,

s/o R -Angemuthu,
Ret“re,, Driver 'A',
S,No, PTJ 10027,
Vellalar Street,
Municipel Colony Read,
Erode-4.

ViProkiasamy,

S/o 3. Arulanancam,

$.No, 6253

Retired., Guard *A',

12,
Kemarajar étreet,

Nadar -Medu,

Vipeyakar Koil, Ereds-Z.

M.Pengasamy,
S/o0 C.Muniea, Retirad.,
Driver 'A', Sp1.

 S.Ne, PTJ 12449, 2i,

380,

381,

382.

383,

/N‘
W\

Golden Street,
Thangavil alias Munisamy Foad,
Dharmapuri-63€ 702,

KeMunusamy Naidu,
S/a C.Krishnasamy Naidu,
Retired,, Driver 'C!

AFG. 'BY, S.Ne, P 6103,

jagt Nagar, Cave Ty .0.8.0.,
’Eﬁiﬁgﬁ&om.
© L

D 5, Kaliyanna Gounder Tncfuam,
“erundurai Resad, Ercde,

P,Daniel Jnyara*

S/s Paul Pillay, Retired.
Driver 'B', S.Nn.l 6441,
No,.400 B Raian/ Col-ny,
Erode,

R.Manickam,

5/5 M.Arngamuthu Naicker,
Retired.,, Driver 'A' Spl,
S.No. P 2901, 22/26

Chinna Mariamman Koil Street
Karungal Falayam, Ersde-2,

R.Pongiannan,
5/0 Ramasamy Geunder,
Retired., Shunteu,

S.No. P 7454, B, No.3/693

:U

Padkainiany
<:f’gﬂnérlsb83 amy, .
/3B, Muthusamy Re: 1:ed.;
3 ver YGIY S, Ns.P 2951,
z;t %alam)NLt fas, 4/3C D
‘)\

\ »“magﬁh Nagar
5) \7ﬁaﬁfﬁ 2 ’

rzﬂmm?palayam, Salem.

\w\_,./

Sty

" S1.Ne, 373 to 383 ars

applicants in 0.R.60/93,

,+e APPLICANTS,
..-Contd./-

¢



3E6.

387.

388,

3g9,

390,

391,

382,

393,

Yy

v

. Q 50 . e

G,Kannisn, : |
S/a Cacindzrejelu Naicu, |
Retired., Criver 'A! :
Spl., S.Ne, F 3042,

NG.420 K, Railuay Culany,
Frode-2.

R,Rengasamy,

S/1 Remasamy, Retired,

Criver 'C!, |
5.Ne, PTI 10238, |
Kelingareyar Prleyem,

Fudur Bheveni Post,

via Ercde-638 301,

K.Gevindan, :
S/o Kandha Gouncer, Recinad,,
Driver '8!, S.Ne., © 980,
Ng.102 C Type Reilway Colurid
Erode-L.

G.Nerayanzasamy,

S/w Goindarajaly Heiuw,
Retired., Shuntirng BPrivar,
S.Nu,PTJ 19503, 387,

Nader Meds, Prondurai o=,
Erade-2, '

K. Varadherejan,

S/e Karuppan, Retirec.,
vuard 'A' F.Ne,2127,
Thirumurugan Street,
Sastri Negar, Zroede.

V,Arjunen, :

S/e Venkatachalem, Retired.)

Guard 'R S,Ne,12438,

38, Memesivayem StreeZl,
Kellempalayam, Erode-2.

F.Muniswemy, S/o Muthu,
Retired,, Driver Speciel,
S.No., P 9389, M/52,
E.V.R.Periyar Nagar,
Ermde,

N.Muthusamy,

S/p Mellanpa Gounder,
Retired, Dxiver 'B',
s,No,8085, 1/113
Cdappalli, Cauvery R.S.
Erode,

P.Visuaneathan,

S/e S,Palenivelu, Retired,)

Guard 'A', Spl,

S.No.7620, 324 i,

01d Reilway Celouny, ,

Railuay Coleny Fost, ! _ : ‘ ‘
EI‘Gde—Q. PP APELICANTS‘

...Contg. /-

¢




394,

395,

396.

397,

398,

308,

400,

4Cc1,

"S,Nc. F 5509

R
R.Venkataswamy,
5/0 R.Remakrishna Neidu,
Retired., Driver 'A!
Spl. S,No, P 28%2

126, D Railuay Celony,
Erode~2,

MeChinnappan, ~
S/r Muthusamy Gounder,
Retired., Shunt*er,
S.Ne\ P £965,
Odappalli, I Yerd 37,
Cauvery ReS., Erndn.7,

K.Chennimalei,
8/& Kuppannan, Retired
Shunter 'B', §,

Nethaji Street,
Kéllemzalayam, Eroda-z,

No. P, 3424,

K«S.Abdul Sathar,

S/n A.Khgder Sharieff,
Retired., Driver 'A',
S.No. b 2207, 74,
Ambedksr Streat,
Sastri Naegsr, Einde-2,

f.Chinne Govindan,

'S/eMuthusamy, Retired,

Guard 'A! Splo’

S.No.67%2, B 4o, .
Heusing Unit, Sampath Nagar,
Ercode-11, '

H.,Kannan, S/c R.A.Hammantha Gounder,
Retired., Driver ‘A?', '

S.No. B 1318, 26 B,

Kheder fMahideen Sahib Street,
Erode-2.

N.Ramssamy, S/u Nglia Gounder
Retired,, éhunter, :
S.No, ® 4230, No,1/58,
Puduppaleyar, Kattur,
Rlampalayam Post, .

R.K.Subramaniam,

' S/8 R,Kannieh Naidu,

Retired,, Driver 'B* Sri,
Ne . i€S,

Valayslkera gtreat,

yWppa Gounder,
,0river, BT,

... APPLICANTS.
Oooc.gtdc/;,




. F.Palenieppan, i
403, ' $/o Pongia Gounder,|
Retired., Shunter, |
$,No.4019, 85, Govlwdampa}aWam,

\ Alampalayam P U., Ercde,

KeNgllathambi, .‘ i 31,Nc,384 to 404 are
/0 U,Kumaresamy REtired,,| applicants in 0.Ak.61/93

404.°| Guard, S.No.15721, |
1/2 Egst Street %lsmnala}ﬁm,
Ercde~-P, i
! P.S.Krishnan, :
5/0 Subramania Iyer|, .
405, Retired,, Guard P‘g I
'S,No.11723, 1/500, |
Chethapuram P.0.,
Kalpathy, Palchat-- q78 G013,

' ' A.Raghavan, S/e . @pna,
406, Retired., Driver *C!
: §.No.4105, Blangode ilows:
| Dlavakkct, PalgrdtJuzs 0%,

dney 'U“ Mells, ;
407, gv, He U D.'"elle, } i
| Retired,, Oriver v '
$:No, PTJ 10361,
Farmvln - RsblﬁsnniRaad, i

. Palchet-678 D014, |

i

e

V.Arumughan, ! !
S/s Ryyapvan, Retizcd.,
Driver 'B', S5,Ne,2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulanqara ?.U.ﬁ
| Palghat-678 G09, )

408,

Re Palanlappan, ;
409, 5/0 Rangaswamy, Rei:red Cugrd
| 'C' S,Ne,1791, f |
Shaini Nivas House: Ne.36/664/1
Blengedé, Dlavakkot, W
| Palghet-678 002, | |

Po Krlshnankutty, . :

410, a/o Cheriathu, Retired., |
| Guard 'C', S, No. €093, :
Paoinjakkurz Houss,
P.0. Blalur, ‘vie.lhkkadi
' - 0679 3C2.

, KeV:Ramanathan,
411, S/s K.V.Visuanathal Iyer,
| Retired., Guard "Afm
S.Ne,13562, 2/137,

New Kalpathy P,.0. E
W/Kalpathv, Palghat ‘78 oce3. ... APPLICANT S

sa .CDntd./"
c .




IR R AR e e

412,

413,

414,

415,

416,

417,

418,

M.Krishnan,

5/o MaYandy, Retired,,
Oriver'A' Spl.,

S.No. I 1871, |
'Sai Nivas! Thekkeperembu
Puduppaniyansm P.O.,
Palghat-678 733,

T«P.Balakrishnan Naeir,

S/ C,Sekharan Nair,
Retired,, Guard 'A!
S.No,10525, Mouthet Hause,
Mankurissi P.0., via,
Merkerai, Palghat-67C672Z,

KeMoKunchu,

S/e Manicken, Retired,,
Driver '8',

§0NI- L 446l,

Kallingal House,
Paruthipulld P.O.,
Palghat-678 573,

P.Reghavarkutty,

$/o0 V.Padmanabhen hsir,
Retired,, Oriver &' &pl,
S.No, P 6977,

Sarayi, Pudussery P.O.,
Palghut-673 007,

V.K.Pomekrishrzn,

5/0 K.Sankaran Nairi
Retired,, Briver 'A',

s,Ne,P 7791, Arupuzhs
Cheruvathur House, Parli P,0.
Palghat-678 612.

KeP.Krishnan,

S/o Sankaran Neir, Retired.,
Guard '8!, S,No.6766,
Venkateswara Il]am,
P.0.Pempadi, Via, Tiruvilerala,
Trichur Bistrict-680 597,

K.Vasu, S/o Kunjunny,

- Ratired,, Gode-dhurter 'BT,

S.Ns. P 5301, Venkalathodi,
Melepuram, Olavakkot P.O.,
Pelghat-673 002,

2/0 Raman,
dyuer 'RY,

ese -APPLICANTS,
o ICDnt‘d. /—



l...............'.......--------ﬂ_rzf——————____

420,

422,

423,

424,

425,

426.

4217,

42e,

421,

48 54 'F
K.Balakrishnan Nair,
$/v T.Govindan Nair, Driver
'BY, S.No,P 7469, |
Thekkumcherod P.O,,
Vadekkum Mangalem,
vie. Nttappalam, Palghat Dist.

P..K.Ramechaendran, $/o KannaW,
Retired,, Guerd 'A'

S.No. 7192, Alangod Yousa.
Dlavakkot, Palghst-676 067

KeBalan, S/o Kannar, !

Retired,, Guard 'a° '

3.N».6121, Sri Narayanji

Nilayem, Alangcd, '

Dlavakkﬁt puoo’ palgh8+ - l
678 00z,

C.Krishpan, S$/o Chupre,
Retired Asst, Guerd,
S.No.6333, KalathilHouse
hlangode, Ulavakkot P.O.,
Palghat-678 002, ’

R.Krishnan, 9.Nc,6747,
Fsst, Cuard,, Ramelan,
Krishnae Nivas, Alanqod,
018V8kk0+ p-D', p?lghaf. !

L.J3.Coelho, S/o F,Coelho,
Retirsd,, Guand 'Af Spi,.

S Ne. 14493, Chinnammal Stree|t,
Noorabed, Fodanur-649 023, |
Coimbatore Dist.

K.Dhanashu, ’
§/0 K.M.K.Gangalya, Retired
Oriver 'A' S,No,P 6804, ;
147/h Anthonipuram P,O,
Suramangslam-635 005 .
Salem, :
K.Mayan, S/o Kandu, |
Retired-, Guard(B),

S.N0.1218, Kozhangattil Hous ,
Athirked, P.0.Gandhisevs Saan,
Perur, Palghat.

R.Laxmanan, S/c E.C.Rengeseiry
Naidu, Retired., Shunter
Eiesel, S,No.9514,

No.5, "Keeraiksrs Street, 5
Ercde-1,

S1.No,405 to 427 are
applicants in 0.k.62/93,

..« HRPPLICANTS
-acontd./“



429,

430,

431,

432,

433,

434,

435.

436,

yef?i
1

eo 95 .,

N.Sengodan,

S/o Nenjeppa Gounder,
Retired., Shunter,
Loco, S.Ne, F 5250,
East Thottipalayam,

Door No,431, Kadachapur Uillege

Pallipalayam—c.

V,Perumal I,

5/o Uenkatauamy Naidu,
Retired, Goods Driver,
S,Nvo V12, D,N0,91 €,
Leighbe7aer Suramangalan
Main Roed, éalem-:.

V. Kumarasemy, §/o Jelapre,

Gounder, Retired, Stuntsct3!

S,No. P 4433, No.119,
Alampelayam Post, Frode-C.

S.Velappan, S/o Sengcda

Gourder, Retired, Shuntax/

Loce, S.Na. P4292, 7/2-%0,
Puliemarathu House,
Gevirdanpualayam,
hlawpalayam P.C., Lrode-3,

P.Kolandai Ggunder,

S/o Palsni Goundsr, Retired

Fireman 8, 5,No.P 5362,
Bil;nindiyabenbbdibtresty,
Nedérmuedu, trode-2,

¥,5engoda Gounder,

s/c Merimuthu Gounder,
Retired., Fireman B,
S.No.P 5041, Alempa ayam,
Pudupelayam, Pariakadu,
Pallipeleyam, Erode-6.

S.Veredharaja Mudeliar,
5/0 Sundar Mudaliar,

Retired,, Assistant/Diesel,

S.No. PTJ 10158, 104/0
Railway Colony, "Erode-2.

K.Sengoda Gounder,
S/c Karuppanea Gounder,
Retired.,, Driver 'C?Y,

=Sy No, P 4778, No.316 C Typz,

Aﬁgﬁiﬁsy Colnny, Erode-2.

Retlneq., sst., Guard,

7

R.Nbﬂié&@m , /o0 Ramasamy Maidu,

.No, 3*656, 35, Regojl s St cet,

.ess APPLICANTS
. ...Cﬂntd-/‘

¢



P.N.Balakrishnen Nair, {
S/o Ramen Pillal, Retired,,
Guard, rS. N0o69669
Mengslath douss, s ]
Nedungottor, Shoranu: !
Pin—679 121,

438,

K, Nareyanan, :
4739 . S/o KeUnnaman, Retired,,
*  Driver'A!, S.No.ﬁQZEJ
Maramanna House. '
Vadanemkurussi, P.0.)
Vadenam Kurussi, via{.
Fhoranur—1 |
M.Chinnan, S/o Ramdn,

440, Retired., Rsst, Guard, L
S No, 7040, Nanichi‘hoai Houeg,
Nedungotur, Sherapur4i, |

T.Velukutty, S/o ..Nzrayananh
449, Retired,, Driver's',
S.Ns.P 5776, Thuvvakkettid
'Hcause,> Neoungn*tﬂor |
Shorenur-1, Falghet Ll«*ric

KeV.Gopinethen, S/o Kumaran,. S$1.N0.42B t4 442 are
442, Retired., hsst, Guard,  applicents in 0.k.63/93;
S.No,15447, Kallozhl Vattath di _
House Pzruthipra, ' Shorarnr o ‘
o 679 121,

_ R Balaramen, ; ;
443, 5/0 K.Rajamennar Naldu ‘ ‘
- Retired,, Driver 'A'F
S.No.P 4660, Sastri Nagar, y
Railuway Folony PeOsy ! ‘

Erode, , {

h
i}

g v, hchuthan, : ' ‘
444, SJo Venketaraman, Retlred ‘
Driver 'A', S,No,8221,
Reiluay Celony, Erodé -

Retired,, Driver 'A"Spec el

S.No, P 2942, 278~H- Wype,

Railuay Colony, Ernde~ v
638 goL. |

C.T.Hewett, S/o A, N.* uett, {
445, +

v ) M.Chellappan,
446, S/o Muthusamy Goundcy
Retired, Driver!s’
S,No.P b774 31, .
Thiruchengandu Road e
~ Pallipalayam, Erode. eoo APPLICANTS,
V/‘ . v..CDhtdu/-

.

T T



L 57 . e

D.D.Rozerie,

S/o P.0,Rozario,
Retired,, Drivar 'A!
Special, S5.No.P 3029,
30 A, Sastri Nagar,
Erode,

447,

., KsMarimuthu,
448 S/o Keruppanna Jounder,
. Retired, Driver 'A',
S.No. P 5333, Na,36,
Kasipalsyanm,
Annadurai Streat, Erodae,

K,Palanieppan,
YL 5/0 Karuppannan, Retired
* Assistant Guard, S.No.’¢
9 Sadayan Palayan Road,
Sasthri Nagar, Erode,

. V,Ramasamy,
450 S/o Velapps G#urds=r,
* Retired., Loco Shunter,
S.No.4819, Pallipalayan,
Rlampalayasm,P.0., Evore,

P.Kandacamy,
451 S/5 Paramasiva Gounder,
*  Retireu., Shuntsar
S,No.P 9405, Nc.422,
hlampalayam, Pallipalavam,
Erode,

. C.Palaniappan,
452, S/o Chinnathembi, Retired.,
Shunter, $.No.4379,
East Thollipalayam,
S.P.B.Mill Colony,
Erode.

: M.Dakshinamoorthy,

453, S/o0 Manickam, Reticed,,
Driver 'B!', S.Wo. P 9511,
Kumaramanqalem P.O,
Thuthiputtu Pln.—635 811,
Ambur (N.A. k.pist),

N.Balakrishnan,
454, 5/0 M. Narasimhan, Retirec.,
Guard ‘A', S$,No,12E19,
54/1 TNHB Flat,
j Nagar, South "Rvenue,
ur, Madres-600 041,

N L
G .Chellwpp
/ e, Go alén. Retired.,.

Spgcgal Guerd, S.No,14573,
galenin 51 reet

agni Nadar, Railua Colory B.0.

X ... APPLICANTS
‘.\K\_ e ) 400C0ntd.,/—
8‘, P s T
s /4ﬁ ¢




456,

457,

458,

459,

460,

467,

462,

463,

v

!
s 5B o4

P.8.Sanjeeva Rao,

8/o P.N,Sarvothme Rae, .
Retireds, Guerd 'k' Speciel,|
S,No,12522, B,30, !
Housing Unlt Per1y31 Nagar,
Erode-638 001

k.S.hbdul Jabbar,

Since deceased by Legal Reprrsentetlve
Smt,Heerajan, 67,

Kovalam Street, Teachers Cﬂwuny.
ERODE - 11,

ReNarasimhar,

&/o N Rengasa my Neidu,
Retired.,, Driver ‘k' Spucier
S,No, P 6978, Shastri Negar,
Kamaraj Street, Erode,
R.Thangavelu, i
$/o P,Rengasemy, Retired,,
Guard 'A', S,N0.,1291€, |
498, hgrahara Street.
Erode-638 CO01,

K. Palaeniappan,

S/c Kendappa Gouncder,
Retired,, Oriver 'S',

8.No, PTJ 10070, Dr,No.1U/M$.

KRPD Road, Kerunkarén Medu,
Pallipaleyem, Eroue--628 GTL&4
5\1 38”9 3y \J/J -] L‘I‘('\IQJ ugimyy +i]_1f:ir.

Retired., Driver '&! Spl.,

S.Noc, P 2819, B/13, Jeeve Nicar,
Rangam Palayam Post, :
Erode-638 003, !

h,Karuppannan,

S/o kppzji Gounder, Retlredb,
Shunter, S.No, P 5121, !
Odappalli, Palllpelaqu,
Erode-6, '

N.Sengodan, $/o Nalla Goundt
Retired,, Shunter, S.No. P p295,
East Tholliya Pelayem;
Kadachanallur Post,
Erode-6.

- §1.Nos.443 to 463 are
" applicants in 0.R.64/93

APPLICANTS

o .‘.Contd./—



4 64,

465.

466,

467,

4684

469,

B

ceTHA

‘9‘”/
N o
A§?§§f{f”““maﬁ

K.K.Krishna Iyer,

S,/ K.Krishna Iyer,
Retired., Guard/A Spl,
$.No.13745, Chembel Villege
P.0., Kettayi, Palakkad,
Pin 678 £72.

Mm.Veemban, . _

/o M.Ngkelan, Retired,,
Loco Shunter, S.MNe,F 5323,
Mullathody House,
Karianoode,P.0. Kotteyd,
Palekkad Distriet.,

C,Gangadharan Nair,

$/o K.Kunhen Nembier,
Retired., Assistent Cuarid,
$,No,1864, Lakshmi Nivaos,
P.0.Puthiperiyarem,
Palghat, Pin-€78 733.

G,FParasuraman,
5/c P.Gopal Pillel,
Retired,, Driver 'B',

5,No,P 3067, “Sarvasdathi Nivons'™,

Reyappan Street, P.J.
Thathemengalam, Falghat-
678 102,

C.Narayenan,

s/o A,Chendu, Retired.,
Driver ‘A', S.No.P 7479,
tLeela Nivas'; P.0.

© Puduppariyaram,

Palghat-678 733

K,Raghavan,

$/o M,Krishnan,

Retired., Oriver 'A!

Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. _
(Kotteyi, Palghat-67% 572).

P.K.Sivasankaran,

5/o P.C.Krishnan, Retired.,
Guard, 5.No,14108,

R thukulangara,

5:\' rayana House, P.0.,

»w;; S 8hiﬂ‘ baram,

pathy Pillei,

t irefy, , Guerd 5,.Nn 14117,
Xur Road, Lalapet F.Ce,

Dist., Temil Nedu,

39 105, :

APPLICANTS
. o.;COntd'/"

e @

¢



g .
i
'

i
e “ ww.

T.R.Unnikrishnen Nambiar,
S/o0 Ramen Nembier, Ratired.,i
Guerd 'B'm S.Ne.9791, ;
Aphilash, Ravipuram , !
Kochi-16. .

472,

KoVe.Saraswathl Amma,
473, UY/o Late K.Balakrishra Menon1
Retired,, Driver, .
S,No,P 3512, Kallazhi House, |
Pudussery, Cheruthuruthy. |
' S1.No.464 to 474 - ere

A, Kunhikrishnan Nalir ; NG :

474, S/o0 P.K.Sankaran Naié, : arplicente 1N 0.k.65/93.
Retired., 'A' Grace cuerd, |
S.Ne.9685, Krishna Vihar F.0
Paruthipulli, Palghat. i

475, A Marimuthu, :
S/e M.Prgsmuthu Naickeyr, f
Retired, 'A!' Spl., |
S.No, P 3574, 109, .
Dhenalakshmi illam,

Kumaran Street, |
Kavungal Pelayam, Evede-3.

¢y

476. M,Natesan,

S/o Muthusamy Gounder

Retired,, Driver AT épl.,

S.Ne, P 4369, P.L. 1612,

I.C.Police Qusrters,

Dhansanchivi Neger, !

Pondicherry, |
|

477, G.K.kbdul Sathst,
S/o G.Khader Badshe Sahib,
Retired Gusrd 'A' Spl,
8.Ns, 11786, 17 Syed |
Jalel Khan gtreet, Fort, ‘
Salem, Pin 636 001. !

478, R,Ramasamy,
S/eChinnakesavan, Aetirsd,
Driver ‘&' S.No., 3/M 1297,
176, Mandsps Vesthi,
Erode-1, |

!

479, M.Ibrahim Khan,
S/o E, Mohamed Khan
Retir=d,, Driyver 'ﬁ‘,
| S.Ne, P 3028, L 245,
Shemshad Menzil, Perear Nefer,
o Erede-i. ’ .+. APPLICANTS
. +ss Contd./-




4n0.
481,

482,
483,
484,
485,

486.

-~
<
s o
-
z

RS“BAG/ -
fﬁﬁimf
ey

Sasthri hagar

oo 81

L, Marudappan,

S/o Lz Pshmanan Retired
Dlesel Shunter, S«No.V. 85
93, Thiru V.K. étreet,
Kollampalayam, Erode-2,

G.David, $/o D.Gabriel,

¢« b

Retired,, Oriver 'A' grade,

S,No, P 2269 223,
SastHr1 kagar, Sadayen
Palayam Road, Ercde-2,

C.Subramanian,

5/0 A Chinneppen,
Retired,, Guard 'h',

Spl., S.No, 12327, Plot 31,
16th Averue, Banu Nagar,

‘Ambathur, Madras-€0C 033,

C. Arokiasany,

/o P. Chinnappan, Petirad.,
Drivar 'A' S,Ne. P 2775,
D.No,77, New Street,
Erode-1, .

KeFalaniappan,

S/o Kandeppa Counder,
Retired., Driver 'A!,
S.Nn. P 7882,

Alavae Gouncer Kadu,
Manienur, Salem-10,

C.Rengasamy,

S/o R.Chinnasemy Naid.,
Retlred., Driver ‘A' Spl,
S.Na, P 2831, 32,
Ghousethottam, Udumalpet,
Pin-642 12€,

S, Abdul Kareem,

5/0 Shaik Jameludpen,
Retired.,, Driver 'B' Spl,
S.No., P 2825, 30 Burrah
Sahile’Street, Mount Road,
Madras-2. :

NwGovindarajelu,
rayanasamy Naidu,
%Driver R' Spl..

Kumibekonam,

‘31 83—31’3\5@% a)r)a ic kam,

b/o b@teuk R.Anthonysamy,
Et@Qb , Oriver 'B',
3165, D,Noc.5,

\// Street, Erode.

51 North Strect,

Pillayar Koil

S1,No.,475 to 487 are
appllcants in O.k.66/93,

.. APPLICANTS,
. o'.antd. 4'/-"



439.

490.

491,

492,

493,

494,

495,

496,

Karnemal,

W/ ake K, Sinoodan%
Retlled., Driver A

S,No, P 6826,

Maligei Netesen Stores,
Nadar Medu, Poonthurai Roed,
Erode.

A.vsyalakshmi

W, /0 Late P. Pngdmuthu,
Retlred.. Driver 'R',
S.No.D 2204, Ne.27, ;
Pilliyar Koil Strert,
Sangliandspuram, '
Tiruchireppallli., i

G.Ahilandem, |
U/o Late T. Gov1ndon, Retlrkurq
Driver 'AR' Spl,, S.Mo.F Z-E“1
No,74, Vandikarenthotctam,
Kollampalayam, Evcoe~2.

R.Jaya, W/o lLate V.
Ramaﬁln?am, Retired,,
Driver 'hA' Spl.,

S.Ne. P 3789, €0 254 |

'Ht Type, Ralluay Colony,
Erode{

Dhanalakshmi,

W/a Late S, K.D’UBDIP sem™, |
Retired,, Oriver (-1 ‘
Spl. S.No,P 2895, l
ED 352 B, Railuway Celony r.[.,
Erode, ,
Parvathi Sekthivel, !
W/o Late M. Sakthlvel Retired.,
Diesel Assistant,

S.No. J/M 648, 492 H

Railway Colony, Erode,

Nallammal |
W/o Late Th01581appan,
Retired,, Driver 'C'

S.No. P 6579, 29, |
Kumaran Street |
Kollampalayam, Erode. |

K.Lakghmi . ;
U/o Late K. Raja, Retired,, |
Driver 'Ct, S.Mo., YV 223,

212 F Railuay Celony, . !

y Fredes | vvs APPLICANTS.

1:.C0ntd./-
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497, Sampoornam,
W/o Late P~ Arumugham,
Retired., Driver 'A!,
-ED 194 D, Railuay Colony,
Erode,

498, S,Geeja Bai
W/o “ate M.éanesan,
Oriver 'A' Spl.,

S.No. P 2894, D.Na.16,
Lenin Street Chursh Meri,
Reilway Colony P.0D.,
Erode, '

499, Pappa, wl . No. 468 to 499 are

" . W/e Late K.Krishnan applicants in 0.A.67/93,
Retired,, Priver 'C‘, '
S,No. P 7945, '
Mooppaner Street,
01d Sdremangalen,
Salem-635 005,

500, P.M.Arokiasemy, -
S/o R,Muthu, Retired.,,
Driver 'a' §p1,,
S,No, P 1718, No,752,
Sth Mein, 8th Cross,
M.C.Layout, Vijayanegsr,
Bangelorre-40,

501, N.,Marappa Dasary,
S§/o0 Narayene BDasery
_fPetired., Driver ‘B‘,
- SyNo,P 8083, V3/48,
Peria Vadagampatti
Via., Danishpet R.S.,
Omaiur T.K., Salem District.

502, Pushpavalll,
W/o Late V.R.Velusesmv. Retired.
‘Diesel Essistant,
S.No. 3/M 1242, D.No.64,
Vavooce Street, ’
Kollempslayem, Erode-2,

!

503.. M.Kannian,

7 TRREA TR, , DPriver 'B!
Y“"’ ~ 7 4 ;',
&, 7 SAQIY N0, BNo. 15 F/3
S fhBx-sBryi¢e man Colony.
usiapyrtam, Tiruppur,

el ‘%&P w«u@nf}/,

SN a0 KN.Paul, Retired,,
P d B Spl., S.No. 15212,

s Q‘ ""

TR lem-636 016. ... APFLICANTS
\/ _ ' . ....Corftd.,/—




w

505,

506.

507,

508.

509.

518,

511.

512.

513.

W

|
|
.é' 64 40

A.Krishnaswamy Neidu, |
S/e N,Arumenethe Neidu,
Re+ired., 3pl, Grede Guerd, |
S.No,14310, Kandampathy Post,
Sglem-636 005,

P, K.Sulechana, !
U/a KiM.Paramesusran,

Retired., Driver 'C',

S.No.P 4800, ED 397 B,
Railuay Eolony P.0.,

Erode-2,

|
|
P.k.Raman, !
S/m A.Paththorane lysr, !
Retired,, Gusrd '8!,
S.Ne.15243, DhsnalakSth ;llim,
Upstairs, Near Temple !
Subramania Nager, Selem-5. |
KeS.George, '
S/o X, Slmpsoﬂ, Retired,
Passenger Guard, ;
S.No,.13417%, Piot No. a2. '
Aouse Ne,157 A, ,
Th*rUVakaVa.danur. !
Sglem--636 0CS,

R .Venkatesuaranm,
s/o N. Remamirthem, Retired, |
Guard 'A', S.No., 15853,
5/‘37 Awnﬂdhk?“ Naﬁ;-.
Jagir Pmmapalayam P.O., !
Salem‘»q |

C.Fongia Gownder,

5/0 Chinnappa Gownder,
Retired., Lscec Shunter,

S,Ne, P 4374 Perie Mottur,

Jagir’ Ammapalayam P.0., ?

Saglem=-2, |

K.S.Somasundaram, '
S/o K«K«Subha Rathinem Iyerﬂ
Retired Cuard 'A' Spi,

S.Ne,6711, No,75, :
Vinayakar Koil 3rd Sireet, |
Moolapslaysm, Erode-2, i

Julia, W/o Late S, Bangyasam%
Retired, Driver ‘A Spl,.
S.M'e.P 3261, 3/1 South Ukﬁeﬁam,
Coimbatore, !

|
K.Kancaesamy, S/0 Karuppannaﬁ,
Retired., Pssistant Guard,
S,No.161€3, Ocdsikinethuputhyr,

Ramadevem P.0., Ramadevan Viilage,
via,Kandanpalaysm, Namakkdl Taluk,

Saglem District.

vesee PPPLICANTS
sve .Contd./-—




514,

516,

517.

518,

519.

520.

521.

ee B9 0

S.Kosalal Chandra,

U/o T.S.Suaminsthan (lste),
Retired.,, Guard 'A' Spl.,
S.No,7619, ED 353 A,
Railusy Colony P.O.,
Erode-2.

?,klamelu,

\'/o Late M.Falaniappan,
Retired., Driver 'A!

Spl., S.No.P 2893, B 18,
Jeevg Negar, Rengampatavar.
Ercde-D. '

C.V.Narayanan, :

S/o C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,
Mythri, Socutih Bezar,
Payyanpur,

Smt. R.K.Parvsthi,

.u/o Late K.S.Rangasary,

Retired., Guerd TA‘ $pl,
S.No. ERA 1124, Elayo Streal,
Subremanie Neger, Salem.

V.Regupathy, -
S/c S.Vsjiravel, Retired.,
Driver -A' Spl,, (.7%4,
Kannan Nagar, V.0.C.Nagsar
Post, Thanjavur-613 007,

R.Mahabookkhan,

S/o A,Rehimankhan, Retire-.,
Driver 'R' Spl.,

S,No,P 3053, No.82,
Renganagur, Suramangalam,
Salem-5, :

M.Chinnu, S$/o0 M.Mechery,
Retired., Driver 'A',
9.Nn, P 2815, D.No.?2E,

6th Dharma Nagar,

Suremangalam, Selem-5,

A .Abdul ugheb,
S/o S.M.Abdul Azeez,
Retired., Driver "A' Spl.;

Hi.No.500 to 517 are
opplicents in 0.h.68/93

- v...APPLICAKTS
..Jﬁontd./-



523,

524,

525,

526.

527,

528,

529,

530.

531.

-9 No. P 7455, Pillar

M.Ramasamy,
s/o Munusamy
Shunter(Locos S.Ne.
D.No.122, Peryar Str
Suremangalem, Salem-

K.Palani, $/n Kolend
Retlredt, Leco Shunt
S.No,P 5256, 5/89
Rnna Nagar, Jaglr R
P.0., Salem-636 302,
K.Govindasany,

S/o Kendasamy Nsicke
Retired,, Loco Skurnt
tgt, S,No.P 9477,
D,Ne.21,

K.Ramakrishnan, S/c
Retired., Driver 'A!
S.No,P 2764, 4/85,

Lakshumi Illam, Jaqif

kmmapalayam P.0., Sa

MoAnnamalai, S/0 B M
Retired,, Driver A
S.No., P 5192,.B,No. A
Pariyav Street 01d’
Suramangal am,

Periannan S,.,

S/o Srzeraryen, Re tm' !

First Fireman, 3.No.

15, Marilsmnan Stroal

Solam Pallem, Salem-

P,Subramani,
S/o Peleni Gounder,
Locv;Shunter 'B',

Solampellam, "Salem-5

M.Arumugam, S/e Mard
Retired,, §hunter 'B
S.No. P 8078, A/65 K
Ariyagoundar Pattl,‘
Suramaengalam P.0., &

M.Chellakannu,
s/a Munusamy, Retire
Loco Shunter 'B', |
S.No.P 7946, B 39, ¢
the Rem Theatve,
Suramanrgalam,
Salem-5,

Retiref

Dharmanagar|
3rd Street, Salemuﬁ.l

§a1Pm—b

%TT 1019
uBt 01d

Jo

si,
er,

Ly
er,

|va--Ll,

iew—?
mf“u
i

4,

L"-)’

Retired.

Street,

lo

-

Bcl Stre

alen=-5,

d.,

ack of

manaleyaf

n Kuppaiy

6

-

ppa Gounder,

et,

oo RAPPLICARTS
. g-'contd'/-




532,

533,

534,

535,

536,

537.

538,

Retired,

ee 67 oo

‘P.Jaganathan,

/o R.D., Ponniya, Retired
Driver 'A', S.Nn,5551,
D.No,50, Muniappan Street,
Kichipaleyem P.O.,

Selem-5 :

A,Perumal,

S/o B.Hanumen, Retired.,
Loco Shunter ‘B',
S,Ne, P 8079, 131
Railuay Colony, 31
Sglem-5,

A

’
2
2

1:

R.Ammssi,

5/0 K. Raman, Retirzd,,

Driver 'A' 9pl,

S.No. PTJ 10057, D,No,81,
A Masque Street,

01d Suraemangalam, Saler
Pin-636 COS,

V.Kandasuwamy,

S/o Vellaiya Gounder;
Retived,, hsstt. Gueri,
S.MNo.7246, Thirumagal Steses,
D.No,133, Bedipaickan FPatiZ,
Salem—S.

Yesoda,

W/e Lace T.8.Srinivscer,
Oriver 'A! hpl.
5,No, p ie46, 10 Nehru Street.
G1d wuramangdlam, Salim-3.

Janaki “hailammsal, 31 Nm,518 to 537 are
m/o Late & hrjunan, Retlred., applicants in 0.k,
Driver 'B', S,No,P 3080, Neo,69/93,

4/248 A, Bharathi Nagar,
Jasgir Ammapalayam P.O.,
Salem-2,

P.VePachamuthu, .

5/o0 P.Velusamy, Rctired.,

Guard 'A' Spl,, S5.Ns,1223,
386, Sakthy Vinayagar Knil
Street, Pesonthurei Roag,

Er)de—2

noly,
lhosely, Retlred
N Spl.,

S\
R\.iz, 36,
i el Alagaputam,

\'{‘engasary Retlred.,
2Tues ! Spl., &.1o. P 3052,
PFeT Nn,.8/2, IInd Cross Street,
Prithivipakkam, Ambsthoor - o
Medrasess. ’ ... @PPLICANTS
- n..Contd./-



541, .

542,

543,

544,

545,

546,

547,

5480

:P.O.Neladi-673 522,

- K,Krishpankutty Ngiz, . !

o
:
oo BBy

R.Thirumalel, |
Renresented by Lokaneya«i
as Guardisn,
S/o R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Na, P 2864, 2 A homth

Vellalai Street, | |

i

Pandamangalam, UOPlVﬁr
Taruchy-620 003, |

|

(M. Anthony, :
IS/a L.Mathaiaimuthu,
Retired., Driver “A‘
Spl. S.No,3030, Nu JU
Netaji Road, Narapalam,
Erode-2,

f_ﬁ

Savarinayaaam &, S
8/0 Rrokiam, Reblrpq,, y
Rssistant Guard, ! |

i

~do

S.Nn, 7122, Vest
-Marianathapuram,
Dindigal-6,

V.,Achuthsnh Nair,
S/. P.Narsyenan Na**,
Retired Gusrd 'R Special, .
S.No.7628, 5/1584 'Anugrnb )
Asokapurar, Ldl?lut-STS Coty

T,Kunhirzman, ‘ !
5/- Narayenan Nembiar,
Retired.., Guard 'B'. |
S, Ne, 6302, 'Kuttiyll‘house, '

M.Visuanathan, o

$/0 K.Belakrishnan Nair,
Retired., Guard 'A'i8p1, !
S,No.15164, H.No.1/4599, |
"Rsuath{® East Nadaﬁavu, :

Calicut-6.

T.P.Padmanabhan Nalﬁ, 5
$/0 T.V «Appu Nair, ﬁptired,f
Guard 'A', S, No. ’193'7

Usha Mandir, P. O.Nankavu,
Calicut=673 007, !

'b

$/0 Unnichathan Nairn
Retired,, Guard '8!,
S.Ne.1502, Uadakk&yﬂ¢ Hou s
P.Oa M.I.E Kunnaman_a1dn,
CaliCUt.

~

M2, 538 to 543 are applicants
h UK Nu,70/93,

eee APPLICANTS
3 lcontdh/"
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V.Reghevan Neir,

S;/¢ Gzvinden Nair,
Retired,, Brekesmen,

S,Nc, 3024, Ragheve Nives,
Chiremengelam, P.0.Neduve,
Pereppenangedi, Malstar.

S49,

U.K.BhESkaran,
S/o0 U.K.Yelu, Recired.,
55N, Guard 'R!' Spl,, S.No.78Z7,
Urpekendy House, P.C.Tanrur
-6716 302,

KeCueGavindey Nair,
551, S/e .C.Raman Neir, Retirsc.,
' Driver '8!, §,Ne, 718¢,
Edevath House,
P.0.Thalekulathur,
Calicut - 672 317.

K.Chendukutty, -
65 S/o X.Chexku, Retired,,
. Rest.Guerc, é.No,16}C,
Koyimzxandy Heuse,
PueDeElathur, Celicu’-~
572 342,

. T.Subremanian,
553 S/o P.Mumden, Ketires,,
* Guerd 'A' S,Ne, GP ‘€88,
Menicwam houce,
Near Weter Tenk,
P.C.Puthlyera, Talic.t-
673 C04.

-

KeKeParameswaran Nair,
554, $/o P. K. Esuaren Na’r,
Retirea,, Breakesman,
S.Nn,14606, Kulsngece,
P.0.Lakkidi, Pelghaz.

R,Achuthen, S1.No.544 to 555 are

o S/c N,Koudan Neir, applicents in 0.h.71/93,
555, Retired,, Guerd ‘', PP /

"S.Nc. V 144, Srezvelsan,
Mankara P.0., Pe.ghet -
€78 613.

y :

N\ Solemcn, Recired.,
MNo.P ¢819.
SWK.C.Reed,

Nell rced :
;bg. ’ _ ... APPLICANTS,

‘00C0ntdo/'



557,

558,

559,

S60, .

561,

562.

563,

564,

.M,Zulekhgbd,

5/o0 Keruppen, Retired.,

V .

oo 70

K.htheppen, |
S/o Kelieppe Gounder,
Retired, Shunter 'B!,
S.Nc.P 9453, D,No,110
Arupnu Meles neer,
pelpess Roed,
Poondurei Road,

E - ode=2,

U/u Lete S.Ki.Sysd Rnaman,
Retired., Driver 'B!,
S,No.PTJ 10125, L,z88,
Periyer Nsger, Housing Urd
Erode-636 001.

S.Arunachnealen,

5/0 R Sukie P llal
Retired,, Guard ‘ﬁ‘
Spl. S.,No.8995, D Nu..?
New Street Lan-
Trichirepally, F.J@mbka 0u

NeP.Vadlvelu,
S/c'fonnusany Retl.,q .
Driver 'BY, S.Nec,V/17
Nrtchipeleyem, L. Wuthur(”,
Ercde-638 002,

C. ”asupethy,

5/o T ,Chinnesamy Desiker,
Retlred., Guard ‘AT,
S.No.12152, 73, Kosemeds 3
Tiruvannemelei ede,
Tirtuvennamelei, Noh.Distrj
Pin-606 601, :

H.ARbdulrahimen,
5/0 Mahammed Hussein,
Retired,, Driver 'R!,
S.No,P 2294, Nannarku*am,
Neer Indian Overseas Benk
Tiruchirappally-620 020,

KeNatchimuthu,

Kssistent Guard,
S.No,7118, Periasamy Hous
Palanepuram, Five Regod,
Karur, Tiruchy Dimt.

M.V.Faulre],
5/0 m. VedhanaYajem,

Guerd 'B', (Retired),

S.No. 138‘6 Arul I1lam,
1117, Ceauvery Negysr, I
Kuliteled, Tiruchy-a39104»

=
L]

0

ct,

... RPPLICAKTS
b..Contd./=

4
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>

KM Devanathar,

S/o P,Meenakshisundarem,
Retired., Guerd 'A! Spl.,
S.Ne.10438, No.222,

Lenin Strest, Rzilwey Cclony
P.0., Ernde-2

565,

S.John,

S/o0 A, Suamlnathe Pilled,

Fetired,, Guard Spl.,

S.No,14326, No.25,

5th Cross, Paramasivaniicin

Lalgudi, Trichy Distract
pin-—621 €7,

566.

- . V,Srinivasen,
567 5/0 R.Venkatarame
e Retlred Guarc 'A!
3.No,9455, No.18,
Dr.Ambedkar DOad
Bhuvanesueari Nagcr,
Caimbatorc,

Iyer.
Spl.

ViMarimuthu,
5/0 Venkattacnalam 7.,
Retired,, 2civer 'E!,
S.Nn,P 2465, Kailiikadu,

Omalur Pest, 3alem District.

568, .

E.Periasamy, $/o0 Ellappsn,
Retired,. Rsst, Guard,
S,No, 7545, Avinasha,
Colmbatore District,

569.

KosRagothama Rad,

S/o K.Kuppu Rao, Retired.,
Guerd 'A', S.N-2.10694,

Plat No,86, Flat Nc.83,

Kalyan Neger, Sanjiva Reddy
‘Neger P.0., Hyderebad~500 038,

-«

570,

K«.V.Mohan,

S/o0 P.Ke Uaratﬁara?alu
Retired,, Driver 'A! o1,
S.No.PTJ 10372, 19/8,

Mar iemmankcil Street,
Salem, Pin-636 005,

571,

MeThangaraj,

572, .~ SforEiManicken, Re*lxaﬂ
e \~9reé§L~Ru81stant
e /65/ﬂAMariammﬂnko;l Stiset,
”F‘E—SJS\ICB

C ‘xi'
R, Mdriammal
\ u/-wbate 54 muruqasqn,

..etil'od. ?

%xag.Guarﬂ 'CY, S.No.16321, 46,
% Pnne Stree&‘ 01d Suramangelam,
g Y 5y

P

31.No,556 to 570 are
applicants in 0.kh.72/93.

' .es RAPPLICANTS,
"1 Q'Jntdl/-



574,

575,

57@.

577«

578,

579 o

580,

581,

KeHeRahime,
W,'s Late C.Nagasundsr
Retived Diesel Assist
S.No.J/M 497, 30, NeH
01d Suramangelam, Sal

Krishnammel, -
W/e Lete Konthan, .
Retiredy, kssistant f
§.No.6058, B.No,5, a
Streeﬁ, Old Suramengé
Salem-5,

Cataerene, )
W/o Lete D.KoPcter

Retired,, DOriver b
Special, S.No. P 1796}
130 A &nthonispuram,
Suremangalam, Salecm,

N,Gepalasamy,
S/e Nareyanasemy Rzjl
Retired,, Guard,
S.No,1300&, HIG 238 F
Hausing Unit, knna Mg
Trichy-620 015, '

N.Kupp=z=n,
S/c Nerayana Naiker,
Retired,, Firemen,
S.No.r 9429, ~z/ibZ,
Sivathpuram P.0., =
Salem, Fin.636 307, -

®@Svindemmel,
W/o Late K.hrumugam,
Retired.,, 1I Firemen,
S.No, PTJ 17449,

Ammapelayam, Salem.

Narayee Fmmel,
W/o Late R.Thangamutn
Retired,, Driver 'B|
S.No, P 9437, 60 Z, 3
S.K.C.Read, Erode-638

Kousalya,
W/n Late CyPonnusemy,
Retired,, Cuard 'A'}
Spl. S.No,15313, 30}

LIC Nagar, Meolepelavam F«l,
Erode-2.
-

b e T2
an,
ant

gm=-5.

uard,
jeeth
ety

7

qQely

u,
Grade,
3,
£09,.

0

&).

.

rurétrcet,

1.Ne,571 to 579 are
pplicants in 0ske73/93

o« o RPPLICANTS,
noe lco'ntdt /_




582,

583,

‘584

e

B ';585.

586,

 53&;

. 508,

589,

£ Ramen, S/o
Retired.,, Dr
S,No, P. 4242

Pin-676 312,
K.Remen,: S/e

T30y

E.Sami

iver 'C‘
Edathottethil

House, P.0,Kadslundl Negaram,

Malappurem District,

Kerala.

Chandu,

Retired,, First FlPLﬂaﬂ,
S.No., P 7147, Vakeeri
leethel llouse, F«0-

Palath, (via

Pin - 6 Z 611,

KaPkodj,

Mrs,B Serogini,m/o Lat Zi,K,Bliadiechzlam,
2) Middle Street,

£1d Nidamangelen ' © §1,No,580 to 584 ere
Nidemangalag P;U: applicants in 0.A.74/93,

L Vasudevan Nair,
S/n N.Gopelan Nair, Retived,

. Gpard 1A', S,

Na, 7319

"Sohhalayam ' C/c Statien
~ .Master, Vaniyamkalam r.0.,

‘Malepurem District,

Pin ~ 679 335,

N Kutty Malu,

§/n Lete .R.Senkaren,
Retired., Driver,

. S.No; 5707, Madathil House,
Eramw’lﬂd-m Veyal, P.0.
ﬁrakkinar, Kozhikode

Pin < §93 028 (Steff Ni, 13730

M. Schuthan Nair,
S/. M.Krishnen Nair,

Retired., Gu

ard 'Rt

Kariyatkuni House,® :
Narakode, P.0.Keezhariyvor,

Kozhikode -

KeNeSankunni
S/6 V.Madhav

Retired, Driver.
S,Np. 6966, Rohini’ Uihar,

P.D.Chettipa
‘Parappahangs

: fqﬂﬁ”Aén
// éha@ 'F{
Parkk 4! B ath
<Pf0 Afi%sllu

%Ec\al 1

zﬁ“i“‘

673 324,
Menon, S1.No,585 to 588 are
a Nenon‘ applicants in 0.k.75/93,

di, Fin-676 219,
di Malapuram
. District.

sese APPLICANTS,
‘ ...Contd /-




590,

591.

592,

593,

594,

585,

596,

597,

598,

V/Squthern Railuay,

. 74 *

“.MQJBHU,
U/o Late h.M.Then§an,
Retired,, Loco Shunter,
S.Ne,P B183,
kdhikerimanemael House
P.Okriyallur - 673 4.,

CoKvUGlSYUdhan, )
Retired., Shunter/CHTS,
fuzhithottu Parembl,
Eest of Cemetharl Reed,
Cochin - 13,

PoMcKumaran.
Retired,, Driver,
Southern Railuay,
Puzhekkal House,
Mudeppalorse, (via)

51 ,Mo,589 & 590 are epplicente
1r 0,h.76/93,

$1,Np,591 & 592 are

‘ epplicents
in 0-k,77/93, :

Alathure, Palghet District.

M.Moses

: |
Retired 'O Grede/Suced/CLi,

Methal Collece,
Mammeth Vayel
Pattathanem, builun.
V,Rr3unan,

Retiredq,, Oriver 'B'/QLN,
Karmaleyem,

Pattathenam, Quilon.

P.Mercita
W/o Late
Retired,, Oriver 'A'/uli'.,
Pathan Parambe,

Near Transpmrrt Office,
Quilong

MsKeGanesean,

S/e M.N.Krishnemoarthy,
29, Ramanujem Street,
Kellukuzhi, Trichy-2C,

éhri Dominic Ssbus%ien,

S€1,Np.593 to 595 are
applicants in 0.A,78/83,

Retirsd Guard/Special Gre#s

Southern Reilvay.

M.M.S.Thangepregasam,

S/o Michel, 2 k/4-B,

First Strest,

Annai Nager, Malligeipurem
Trichy=1., Retired Driver
Grede, Southern Rsiluay.

kRil.Vincent,
S/o F.J.hmbrmse, _
27, Poonthottam, !
Kemp's Toun, Trichy,
Retired Guard/Speclial h

Gr%de,
3

g

ves HRPPLICANTS.
..‘Contd./—




.. V,Subremanian

599, S/o E.'enkatraman,
21, Thondaman Colony,
Metar Factory Road,
K.K.Nagar pOSt'
Trichy-21, Retired
Passenger Guard,
S.Railuay,

, 3.Antony,

600, 5/0 Sovtimuthu PillaZ,
41, Malliyapuvan,
Naln Read, Trichy-1.
Retired,, Shunter 'B' C:ace,
Southern Railuway.

‘ R.Gopalan,
601 S/o D.Ramachandrar;

* 125, Mariemmarn Koil S4reet,
Pcnmalalpauty, Goldan Rn;x,'
Trichy-4. Retired,

Passengér Guard, Scuthern
Railwav.

- f K.sarinivasan,
602 a/o T.V.Krishnasamy, --

* 131, East Chittrs Street,
Srirehgem p.0., Trichy,
Retirea Guetd/Greciel
Grade, Scuthern Railuay.

. R +Flagarsamy,
€03 5/o Rengasamy Naidu,

* 328/B, Railuay Coloany,
Trlchy-ZO Retired Laco
Shunter 1! Grade,
Southern Railuay
(Trichy Division).

‘ M, Issac Chelllah
604, S/o S.Manuel {late),
Retived 'B' Grede Cuard
Southern Railway, 19,
Keela Kesa Street,
Beemanagar, Trlchy—1.

8uM. Kaslm, '
605, S/o Sheik Masthan,
: 39/8/17-E, Innamthar
Thoppu; Tennur Pos t,
¥ s I tired Drlve
3 «e;n Rakluay.

s86. I/

... RPPLICANTS
-..Contd /-




607.

608.

608,

610,

614,

612.

13,

614.

EoAdel Razak’

S/o Mohamed Esuff,

55, Mcolakollal Street,

Tennur Poet, Trichy-17,

Retired Shunter/B Grede,
Southern Railuay,

I, Innasimuthu,

S/o Inresimuthu,
Kalkothenur Villege,
Purothavkudi Post-621 3700

I1&nga Kuchi, Trichy Qicti:i

Retired Orivey/ B Girats,
Ssuthern Railiway.

S.Ruben Gregory,

S/o D.T,A.Sundaram Piile’,
5/A, Convant Ryed,
Contonement, Trichv-1

,‘*

Retired Guard/Special Grede,

Southern Railuay,

M.Kareem Balg,

S/0 V.Munveer Beig,
Np.13, Pensioper atisst,
Kejapet, Trichy-1,
Retired Guerd,/A Grade,
Qouthern Railuay.

D.Antonisamy,
$/o S.Doraisami Pilled,

"7-B, lst Street,

Duraisamgpitam; -
Tkichy-1, Retired Oriver,
B Grade, Southern Railuay,

T.R.Ethirajan,

S/a Thiruvengedathan,

53, North Chithre 'Street,
Srirangem, Trichy-g,
Retired Passenger Guerd,
Southern Railuay,

K«R.Raghavasimhan,

5/0. C.Ananthacharier,

1, South Devi Street,
Ranganagar, Srirangam,
Trichy-6, Retired Guard/
kR Grade, Southern Reiluay,

S.Murugesan,
S/n K.Subramarian,

Plot No.5, Thaimanever Stros

lyyappa Nager, Trichv-21,
Retired Pessenger Guerd,

_ Seuthern Railuay,

o»s RPPLICANTS,
» ....Contd./-




615.

E1F.

617

613,

618,

620,

621,

oo 17 oo

R.Viswanathan,

S5/e N.R.Redhekrishnan,

5-.C, Sastha Street,

Balaji 'Nivas, Ayyerpe Nauaar,
Trichy-21., Retlred Guard/
Specia. Grade, Southern
Railuey,

Gerald Eduerd Rodriques,
S/e Gereld tduerd,

24/A Ardhi Bheguern Street,
Tendral Nagar, '
KeKeNager Fost,

TriChY"z'] .

R,Rengasamy,

S/o Ramasamy Kavander,
62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railwsy,

P.Raman, S/a Pitchsi,
118, P2ris Meloupsrai,
Trichy-1, Retired.,
Eireman/AR Grade,
Southern Reiluay.

G.Sethuramarn,

5/0 Gopalsamy Naidu,
Crauford Reilusy Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr
Railuay.

S,Thangaraj,

S/e M,Sebestian,

5/24, Thirunagar,
Pepmalaei, Trichy-4.
Retired, Shunter/d8 Graage,
Southern Railuay.

D,.Devadoss Alfred,

S/o #.P.Devasirvatham Pillel,
137, Muthuraja Street,
Mudelisr Chatrem, Trichy-i.
Retired Guard/Passenger,
Scuthern Railuay.

SR enisamy,

# d % : .
622f’¢v§?®ﬁ3\h§eev1 Ne idu,

K\
<

{

-y ;f
Yoz 7 )]

~61,7A4, L hanarani Tuliny,

DBodelSafypuram, Trichv-i,
N st e SRV C, Lhe
RetiredyDridver, Southern
Railuays 5 If

e )~

S
vt

..., APPLICANTS
veeContd, /-



S,.Krishnan, i
5/0 T.E.Sarangapani  aidu.

623. 61 T"rgcvethi Amman &OiL otr#et,
Srirangam, Trichy-6, |
‘RPtl“Pd Guard/f ¢ pec*ai urad@,
Southern Reiluay, '

|

T.Y.Naganathan, |
136, North Fhlthirai" .
St eet Srivangam, ‘
T= 1“hy-6 Retired, ! ‘
Guard/ﬂ ipecial Gradf
Scutherr Railuay.

A24,

iigane

R. Narayanasamg, [ ;
187, Chitrei Street,| |
Srirangam, Trichy-6 |
Retired Guerd/8 Grade, ,
Southern Railuway. | }

: !

625

KeN«Subramanian, ,
Nerth Chithirai Street,
" Srirangam, Trlbny—.;
Retired Cuarmd/R &waue:
Scuthern Railuay.

626,

L‘;M Raﬁgenabhan,
627 S/o0 T.Lachumanan; |
71, Kandi S+rePt, ,
‘arlraugam, Trichv-6 :
Retired Guerd/B Gramp,
Snuthern Rawluay,

S.R.Yamunechari,

623, S/e T. Rengasuamg 1n=thqouiﬁle:,
3, Uest Uttra Str ekt, |

' Srlrangam, Trichy-6j |
Retired Guard/A grade,
Southeln Ralluayﬂ

S5

s - S.Veerappan,
295 S/o G.Soundarara Plilai,
143, Main Road,
Sangiliandapuram, N
Trichy-1. Retired Oriver/

‘ F Special, Southerﬁ:RaiLUHy.

1

p.M.Joseph, S/o A, Fmbrose,

630, . No.18, Pattakara|8{reet, |

”'Palakkaral, Trlchy-1. |
Retired Guard/A

Scuthern Railuay.,

_ S.h.Adaikalasamy, i
€31, ‘ S/o0 S,krul Pillaei,j
. 26, Sekksdi ‘Street]
Palakkaral, Trichys1,
Retired Guard/B,
Spouthern Rallucyn ... PRPPLICANTS.

| o B ‘ ea OCOntd‘/‘




632,

633,

634,
635,
636,

637,

639,

.1 J

aﬁ\\k

oo 79 ,,

~

K.R.Se!varengam,

No.48, Peleyaksyil Street,
Palaekkarai, Trichy

Recired Specisl Greds Guaxd,
Southern Railuay,

C.Antunyeamy,

S/e P.S.Chinniah Udayer,
15, Sugadoss Mandy Street,
Babu Road, Trichy-2,

k.Syed Jaffer,

8/e Syad Ahemod,

6, North Suankare Street,
Near Bahi: Rogd,

Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

S/o G.Veithialingam,

32, ‘Kazapettal Lins,
Bazaar ‘Street,

Trichy-1, Retired Guarc’
A, Southern Railway,

V.Rlagirisuanmy,

S/o N.S.Vserasuamy Naidh,
8, Dcctor Issac Lane,
Sangiliahd&puram,
Trichy-1, #etirsc Gocds
Guard, Southern Railuay,

S,Abdul Subhan,

S/0 Shaik Babjza,

38, Sathyamoorthy Street,
Senthannserpurem,
Trichy-4, Retired Guard
R Grgde, Southern Railuay,

H.Rmmer Basha,

S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram,
Trichy-1, Retired Driver/
Ah., Southern Railuay,

D.Dhanapal,

5/0 R.Durairaju Chettiar,
15, Kejapettai Main Roed
Trichy-1, Retired Guard/i,

33&&@&@@\:ailuay.
e \ETHAI/L\\\t :

M K\.\%}S%ﬁi cny,

t Housd Road,
: ;U,%Rpkéied Driver/
s S@gahﬁﬁ-,ﬂm&luay.
St Jj é?

§"’“J6\&
Sang b\

> - oty -

R R e T N R MR T B

v v e RPPLICANTS
a0 .Jhtd./-

¢



. c» 8“'.0 3
A.Ramu, : |
641 S/o Appavu Karukauhi,

* €9, Neu Street,
llkakedal, Contonvment
Trichy-1, Retirsd Driverl/
B, Southern Rallu&y

R.Kaliamoerthy,:
642. S/o K.Remasamy, 4
Kannagl Strest,
SuhramanldOUIam,?
Trichy-20., Retired
Shunting Driver,1
Southern Reiluay,

1
§

!
M.Oeraisam ‘
643, S/o !, Naruzéamuthl,
.23-C, Brna Nagar,!

: Subramanlapuram
Trlchy—ZO Retzrzd
Driver/k, hou*han Reiluay,

~

o R.Mazharul Hagq,
644, S/C S,Ahcul RaZarv 24, |
Syeda Mohamed Rouflex “‘veet.
Beemenagar, Trichy-1,,
Retired Guard-A, Eouthern
Ralluay. '

A.knthony Louls,
645, S/u C.hrokic bumi i1

91, Keels Pedayacti S
kﬂar Ecda Streect, |
Palakkarai, Trichy-1
Retired Guard/A, Southern
Ralluay. : |

d‘ m
f") ~
r?f

P.Venkatesan,
S/o C.Perumel Naidu,
65, Highuays Cclopy, 1
Subramanlapursm Trichy-20, |
Retired Driver/A Spl. |
Southern Railway.,|

646,

L K Meenakshisundaram,
647, 5/0 M.Kumerasamy ¥:1lai,
5i, Annamalal Street,
Erode, Retired Gudrd- A
Southern Railuay,

P.Arputham, S/e AlPeter,

648 47-B, Annen I;lamﬁ
° Azad Nagar,

Suramangalaﬂ Post; _

Salem-3, Retired émiver/ :

B, Southern Reilugy i +2o APPLICANTS

v i ~ eseContd./-




649,

650,

651,

652,

653,

654

655,

f Va §< hancpt,

k W\ ﬂ'@éﬁ
R

.o B9,

K.Perigsamy,

5/a E .Knlandan, 23,
vac Street,
Kollampalayam, .
Erede-638 002,
Periyar District,
Retired Guerd/k,
Southern Railuay.

V,Palenisamy,

S/l NiVelu Paknadi,

16/92-0, Nanjundepuren Roid,
Podanu;, CoimLatorD Cistrict,
Retired Guavrd/R &p1,
Southern Railuay,

R.Venkatachalem,

S/n K.Ramasamy “:dayar,
117-A|, 01d Pegnur,

Remjee Nagar Post,

Trichy-8 Retirec Shunter.
Briver, Scutherr Raiiusy,

S.3c1saimary,

570 G,Saverinu! thu,

5/218, Muthukulem Villegs,
N, Kcttupattl Post,

Via., Ramies Nager,
Trlchy-,, Retired Uriver/
B, Southern Reiluay,

A.JRamenathan,

3R, Pachalapps Mudali Streat.
Kumbak-nam, Thanjavur District

Retired Guard/A, Southern
Reiluay.-

Kofbdul Wahb,

S/o Khader Shau Routher

32, Periyar Street,
Subramanlapuram, !
Trichy-20, Retired Shunter/
B, Stuthern Railuay.

S.Gepalan,

S/6 R, srinivasan,

64~C Railway Quarters,
Kumbakonam—612 001.,
Retlred Guard, Southern

A QKJAI Pést
Uiémﬁh ‘;Cﬂi,
tict, Retired

... APPLICANTS.
...C-ntd /"'



6577

658,

659,

660,

661,

662,

663,

664.

\d

‘Trichy-3, Retlired u

- R Vsir~pﬂrummai, E
?

‘3/0 S.ch¢CK“" Pilfinl,

‘P, Padmanathan,

.24/3, Poonnaiy= llbnv,

A Jacannathan, u

s,/u A,Arakiyam, 11/8,
Sgvariarkoil Stree ti
Uoralyur Post, ;

Fireman/ A Sauthern Raier%h

S.kpdul Kareem Sahﬁj,
/v Sheik Ahmed, 73
Centval Bezar, Tennbr Pos
Trichy-17, Retlrod., ‘
Speciul ‘Detecy /B ;
Snuthern Railuwev. | !

R.Soundarersjulu, .
S/o G,Rajemannar Ngadu,
25, Generel Bazzar [Strec:,
Tennur Pest, Trichy=17 |
Retired uuard/ﬁ opebiul,

Seuthern Railuvev. ,

I
i

S/o Ramasamy Pilial |
28, Kr;shnapurFW,WW ,

¢dd19 Street, Thatane 7
Thanjavur Pocd :rﬂohyvl,i
Retires Dr1ve1/C,‘
Scuthern Railuay. !

N GiVasubramanlan, !

House Ne.20/C-1,
knna NagerT, :
Subramaniapuram, - :

Trichy-20, Retired Shuntet/

B, Southern RallUcyo .
H

S,/0 K. Farthasarat ;
Devaraya Nager, a
Trichy-21, Retlrew Mail
Guard/k, Spl. 50uthern
Railuay,

S.Md,Mahboob Ali \nan,
C/o f Sher Rli Khlen,
16/5 Fourth Stree£
Renganagar. Trlc@y-21
Retired Passenged GUaTD;
'Southern»Railueyj

S Dexshinamourtna,
5/0 K.Somasundart g Tiilaill.
17, E. B.Zolany, hhajohe ai.
Tr1chy—23 Re+ired GUardVﬁ
Scuthern nailUEyq

APPLICANTS
...gontd,/—




665.

666,

660,

669.

670,

671,

V Krlshnamurthy,

S/n C.Venugopsel Raju,

14, Kumaran Street,
Melakalkandarkottai
Trichy-11, Retired
Guard/A, éouthern Railuway.

R.ﬂmalanathan,

S/o Reyappa Asariyar,

70, Krishnamoorthy Nuger,
Meter Factory Road,
Trichy-21., Retired Drive v/
R, Southern Reiluwav,

T.K.Rajagopalan,

' S/o T.V.Krishnasamy Iyengar, -

2, First Street, Kalldlushi,
Illupur Road, Trichy-ZD
Retired Passpngar Guard,
Scuthern Reiluay,

K.Karumbairem, :

S/e S, Kumbalingam "illai,
46-B, Ramakrishna VNagar,
KalTURUZhi Trichv-20,
Retired D*lver, SChthPLn
Rallue/.

G, Kuppusaemy -

S/o Gevinda Rsary,

6/R, Samynathan Street
Melakalkandhar<otta1 Pust
Trichy-11., Re=ired DrJVP“/
A Sruthern Ra luay.

T U ArunaChalaF, :
S/o T.h.Venkatachal am Pillai,

56—k, Mudalier Street,
'Uurwvur Fost, rlchy-S.,

Retired Guard/
v50uthern Railuay;‘

Krishnasamy, o
3/0 R, Ramassamy lyyangar,'
3, Srinlvasa Pillai Street,
Near Satyanarayana Temple,

Retired Passenge: Guard

Southern Rallua\
R SRIN

_T B;masamy Nalcrer,

<:f‘ﬁumglal \aicke1
‘? rs& St-est,
@ \yll age,

Fan
ﬁd F*Tem n, Scythern

\,/Rr1~ré Jistrict.,

31.N0,596 to 668 are

applicanis ep O0.K.79/93,

Weet Mambalam, lMasdras - 600 G33

... RPPLICANTS.
e oContd.& /"

[




673,

674,

675,

678,

677,

673,

679,

6¢0;

e ® 94;0

K.M.Abdul NMajeeth,
S/c K.Thangemecra Mohiccen,
B.249, B.H.E,L, Tounship,
Ranimet-632 406, Nerth Moot
Distri~t, Retired Shunter,
Southern Reilway,

N, Krishnasamy,

S/e Nerayasnasamy Pillai,

27/3, Sakthi Vinayapar Strear,
Crawford, Trichy-12. '

Retired Driver/A, Swuthsin

Railuay,

G.Amirthalingam,

S/o M.Ganapathy,

Periyar Strect,
Kelakalkandarkcttai, .
Trichy-14., Retirvad Driver/A,
Scuthern Railuay,

S.Andrew, $/c S Sam:nes,
Guru Illem, 3rd Siraet,

-EE.Colony, Maherajapuran,

Villupuram, Sputt Rroot
Olisirict,, Retirad Sassenaer

T.Rergasamy,

5/e 3.Thangavely Psari, .
© ) 3

25, Syndaram Pillai Thottar,

Edana’aipacts Futher,

Trichs-12,, Retired Shunte.,

Southe:n_Railway, ‘

M.Gpvindaraju,

8/0 Mutrukrishna Neidu,
Natherss;alliVasal,

Samyaar “hoppu, House No.37,
Trichy-8, Retired Shunter,
Southern Railuay,

R.Rbdul Raraman,

-8/c G.hkbdu: Kareem,

6/8, Jalla. Pakkiri Street
Medurai Ro:d, Trichy-8,
Retired Dr:yer/Special Grada,
Scuthern Relluay, ‘

’.

K.Ra‘agonal,

S/o 2.Krisrnasamy Ngidu,
9%, SIMCO colony,
Edaralaipat=:. Puthur,
Sundaram Pillg? Ttotten,
Trichy-12, Fetited Shy.cter

3
Southery Railuay.,

«sec. APPLICANTS.
,..Contd./-
¢




Cobne
- s,

716.°

7,

718,

1.

2,

- Nenjeekottai Roed,

1

V.Thiagerejen

§/0 Verketache lam,

136, R.M.S.Colony, ‘
Trichy - 6, Retired Draver/:
h.Speciel, Southern Reiluay,

F«GeRouse, S/0 Semuel Rouse,
35, Kenadi Street, '
Subremeniapurem, 1
Trichy - {0,Retired Shunter,
Southern Railuay,

R«V.Ponnaiyan,

S/0 R,Vadivelu, 14-F,

Saint Fntony's Uhurch icon-,
Negepattinam - 517 001
Retired Driver/A,

Southern Railuey.

NeRzjamanickam,

$/0 Nereyrnasemy Pilled,
18, Nethaji Street,
Kamere jepurem,
Rajakilpakkam Fost,
Madres - 600 073
Rotired Driver,
Solitharis Reiluzy,

By Rcdvccete Shri KeSughn Rin

- 5%/90,416/90, 320/92, 298/S2

S3,Noss 669 to 718 are
applicants in 0,f, 80/93

, An O.5.Nos, %95 to 403/91,
and 377/92,

By kdvocete Shri R.Bheskeren inh O.k.Nos, 44/93 to 76/93,

BY ;‘,ngcete Stiti tf‘.i‘ll'niv&::‘. :‘J..

By kdvocete Shri Viicyem vey

Versus

Chairmen,
Re ilu®y Board,
Re il Bhaven,

- New Delhi,

The Unioh of Indie
represented by the
SeETTtrTY |

Lial in O.h.Nos, 77/93 & 78/93,

s in Usk,Nos, 79/93 & 80/93

Respondent - 1 in O.k.Nos,
395 to 403/9%, 79/93 & 80/93

Resnondent = 2 in O.h.Nos, 57/90,
416/90,320/92,298/92,377/92 ehd
44 tb 76/934

Reshondent - 1 1n O.h.Nas, 57/90,

415/90,320/92,298/92,377/92 and

44 ¢o 76/93

end.Respondent - 4 1n'0.k.Noéo
395 to 403/91,

s ..+ Respondents,

Contd, /-



6.

L ° -
IRespondent - 1 in 0.k Nes

i
r77/93 end 78/93
|
v

Upion of India |
through . the Genereld
"~ Maneger,Southern Rej{
Perk .oun, Macdres -i3

lurys, iRespOnd@nt - 2 in O.R,Nos,
= 1395 to 403/91,79/93 & 80/93.
fRespondent‘~ 3 in O.F.Nos,
t - I57/90,416/90,320/92,298/92,
b 377/92 =nd 44/93 to 76/93.

|
Respondent - 2 in O.A.Nos,

The Chief PersonnelfoFiceJ
: 77/93 and 78/93

Southern Reiluway, i i
Park Town, Medres -3

Divisional Railuey | | Resrendent - 3 in O.KJ Nos,

Meneger,Sorthern Reilueys, || 395 to £03/21.

Mysore., | | Roencdent -= 4 in O.kJNos,
- | 57/97,416/90,3%20/92,298/92

| and 377/92

Senior Divisicnel | Reepondent - 3 in 0.k .N0,77/93

. ‘I‘ ‘
EBEERENRIR T IISSTY | |

Palghat ] E
The Divisional Peernnel | Respondent - 3 in O,k.No. 78/93
Officer,Southern Rejiluay, ,

Madurei Division, |

Madurei, % !
“0 ‘
et s ! |- o C
The Divisional i | teznondent - 4 in O.AJNos,
Sunerintendent, || | 4492 t5 76/93

Southern Reiluey, | |
Divisionel foice,ﬁelghrt.ﬁ

"The Division=2l R?iﬁw?y : Requndemt.~ 5 in O.Fk.Nos, -
2nager, R 320/32,298/92 and 377/92.
Scuthern Reiluay , i

E‘,»g.»»‘ng?lore. 010000 Respondents.

(By kdvocate Shri ﬂoR.D.Ka‘
Goude, Reiluey Rdyocete fg
applicetions). '

ontt for Shri k.N.Venugopala
r rispondents in all the

g

XX C'Jnt.d/- y
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ORDEROFTTEFULLBEN(}{

shri Justice V.S. Malimath, Chairmen:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992
'in exercise of the powers conferred by Section 5[41{d] of the
Administrative Tribunals Act, 1985, after transferring the cases
of the Madras and Ernakulam Benches and clubbing them with the
cases of the Bangalore Bénch. The reason for thé referepce is
the conflicting views taken by different. benches, one view having
been taken by the Ernakulam Bench in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

brieflyA the relevant facts as follows:

2. -T'he applicants in all theée cases are employees 6f the Indiaﬂ
Railways serving in different Divisions as Drivers, Gdards, Shun-
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.
They have in these cases prayed for directions | to the respondents
"to grant them pension and other retirement benefits by taking
into account running allowance not exoeedmg 75% of thelr pay.
The respondents oppose the applications oontendmg that running

allowances not exceeding 45% of their pay can be taken into acc-

not excwdm_g 55% of the running allowance.

M after 1.4.1979. To appreciate the rival con-

oVemlng jb{galcants oconditiors of serv1ce in regard to pensmn
N GANG ;\LO




m
i

including those of the runnin
from 1.1.1973 by th& rules galled 'Railway Servants Revision
of Pay Rules, 1973' ‘hereinaf“‘er referred to as the 'Revision
of Pay Scale Rules']] made by | the president in exercise of the
powers conferred by tLe proviscL to Article 309 of the Constitution
of India. It is encgugh to state that there was . considerable
increase in the subst!!antive pa‘y of all the members of the running
staff. So far as the grant énd quantun of pension is concerned
the same is regulated by st;‘f,atutory provisions made under the
proviso to Article 09 of tl"ue Constitution. Pension and other
retirement benefits lldepend qu*pn the average emolﬁments that the
retiring employee wds drawiné before his retirement. Statutory
rules govern ‘xx detenninat%on of average emolument for grant
of pension and othér_ retiremé*xt benefits. The relevant statutory
rules that were inj| force M?Fn the revision of pay scale rules
came into force on 11.1973 aﬁe extracted as follows:

I
wy5sa, [C.S.R. 486l - Bmoluments and Average Emoluments: The
term "Emoluments", [fused in, these . Rules, means the emoluments

I3

which the Officer was receiving immediately before his retirement
and includes:- 1
. |

|

[a] Pay other & that

i
drawn in tenure post;

{b] Personal IEllowame;, which is granted ([i] in lieu of
loss of substantive pay in| respect of a permanent post other
than a tenure posty or [ii) with the specific sanction of the
Covernment of Indial for any other personal considerations. :

Note: Persomal payj granted [in lieu of loss of substantive pay
in respect of a ﬂ: rmanent post other than a tenure post shall
be treated as persenal allowance for the purpose of this article.
Personal pay gran fd on any other personal considerations shall
not be treated as] personal| allowance unless othprwise ‘directed

by the President. 5




[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. 1In this case
"Emouments" means the average earnings for the last six month
of service; : :

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
-371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[£] duty allowances. [special pay]; and

(glli] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means:

(a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-p, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
on or after the lst November, 1959, the term "emoluments" means
the emoluments which the officer was receiving immediately before
his retirement and includes:-.

N bstantive pay in respect of a permanent post, other
o N a tenure post, held in a substantive capacity;

2 o allowance which is granted in lieu of loss
g substantive pay in respect of a permanent post,
ther than a tenure post; '

~ / . ’

'ypélial pay attached to a post other than a tenure
$%6st, when the special pay has been sanctioned - perma-
nently and the post is a held in a substanfive capacity;




{d]{1] For the D

| calculation of average emoluments:

With effect from 1st September
in Rule 2544-B [C.S.R. 486-B])

v
1

i.

the difference fbetween [[
in items [a], [b) and [c
in higher off1c1'at1ng or
ii.
iii, pay drawn in temporary or
iv. personal allowa.!ce other:
[b] ahove;
v.  the difference between the

ally dravn in lhlgher te[a
in substantive Or officig
vice in the tenure ap

nhure appointient[s],

, 1962, save as otherwise provided

dne-half of:

the total emoluments referred to
] above and the pay actually drawn
temporary appointments;

Special pay other than thét referred to in clause [c]) above.

of ficiating appointments;

than that referred to in clause

substantive pay and the pay actu-
whether held
ting capacity, provided that ser-
intment[s], does not qualify for

the grant of a s?becml additional pension.

[2] For the purpose !)f emolume

nts for [ordinary] gratuity and/or

death-cum-retirement gratuity. |

emolurents in respect of 1te}'ws
ice and the last ubstantlve enolu-

upon the last one yea'r of serv

The difference between the average
[a] to [d][1] above calculated

ments as per items [a) to [c) above.

[e]l[1] For the purpose of dalculation of éverage emoluments:

The actual amount of
limited to a maximum fof 75% of?{
of [a] to [c] and [4][1] above.

[2] For the purpose Of emolumé

Ethe runniflg allowance drawn during the month

other emoluments reckoned in terns

nts of [ordinary] gratuity/death--

cun-retirement gratuity:- The mi
drawn during the 3651 days of {J
the date of quitting servme 1ij
of other emoluments xec«oned

above drawn during thé same par

pbnthly average of running allowance
running duty immediately preceding
mited to 75% of the monthly average

in terms of [a) to [c] and [d}[2]
fod.

Note[1]: If immediately before his retirement or death, an officer

has been absent from'duty on |

Leave with allowance CE his emolu-

ments for the purpose of calrulating ordinary gratuity and or

death-cum-retirement

gratul ty E

hould be taken at what they would

have been had he not Been absen*_ from duty.

Provided that 1e amount'

of gratuity is not increased. on

account of increase m pay nok actually drawn and that benefit

of higher offlclatmg\ or temporarw Py is glve.n only if it is

certified that he would have oo’
ting or temporary appq:.ntment b

Note [2]:
after completing threge years' !
to a permanent post aLny time

years' service durmg] the perl‘
post shall be treated as if
substantive capacity. §

In case where a ta

tinued to hold the higher officia-
t for his proceedmg on leave.

rary offlcer; who _qu1ts service

ervice is appo‘inted'substantlvely_'

juring the last three years of his
>erv1ce the emolumenfs drawn I

him after completlon of  three
he was not ho l[ding a permanent
frawn in a permanzant epost held in



-95-

2544-B [C.S.R. 486-Bl.[1): If an officer holding a permanent
post in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
~of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect fromn 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, “emoluments' shall mean
the "pay'" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuocusly for a period of not
less than 22 days. '"Average emoluments" shall mean the average
of the emoluments as defined ahove calculated upon the last three
years of service. ’

In the case of running staff emoluments for ([ordinary]/Gra-
Uity Death-cum-retirement gratuity will alsc include the monthly
awygage of running allowance drawn during the 365 days of running
ueNNLmediately preceding the date of quitting service limited
% of the emoluments as defined above. TFor the purpose of

e drawn during the month limited to a maximum of 75%
s ' emoluments as defined above shall also be taken into



ount of increase in p

|
!

!

]
!

wances [including leave preparat;

service or having been .
of qualifying service;
they would have been ]
service or suspension.

suspended \
his emo]

ad he no

Provided that the |

of higher officiating br tempor
certified that he wouldjhave conﬂ‘ﬂ‘
ting or temporary appoiritment buti

ory to retiremént] or on forei
buF reinstated without forfeiture

uments should be taken at what
been on such leave or foreign

shall not be éin.creased on acc-

f Ctually drawn ard that benefit

ry pay is given only if it is
inued to hold the higher officia-
for his proceeding on leave,

enure aplgﬁaintments will bount for persons

Pension ’ 1les, 1950.

[2) Pay drawn in t
governed by the Railway. |

It is clear from Rule| 2544[qg] \%‘_hat one of thé components that

i

constitutes average emoluments

s 'the actual amount of running

‘al.lowance drawn by the’

Railways ‘Servant during the month, limited

‘I

to a maximum of 75% of the other emoluments reckoned in terms

' sub-clauses

of /[a] to [f] of the g‘::said rul>‘s. The expressiion 'emoluments '
used in the rules includes pay a‘i(nd some other zfallqvances.. When
the revision of pay stale rulel& were prmmlgéted and brought

bom 1.1.1973

1

into force with effect t in the lighté of the recomnen-

dations of the Third Paj Conmisshlon ,NO steps viefe simultaneously
]

taken to amend the statutory rul

(1Y

s| requlating grant of pension.

Persons retiring after] 1.1.1973| who had received the benefit

of increase in pay in dccordance|with the revision of pay scale

rules were entitled to J!%laim czﬁutation of their pension taking

into account the revisé;i pay

the actual amount of running

us '
limited to a maximum of 75%

previ

allowance drawn during fthe /inontt

s e, e

the enhanced 'revised pay. On
their letter N:o. PC III/73/RA

|
|

of the emoluments which includeg

21.1.1974 the Railway %%oard by

directed as follows:

'\
|
\
|
!
|

"The question of zevision pﬁnff
various allowance conseguent upg
Pay Scales under Railway Service%
under consideration of the Board. |
-on, the Board have decided as undelt

|
b

rules for the regulation of
the introduction of Revised
[Revised Pay]i Rules, 1973 is
Pending final decision, there-

e
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay.was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[{g][i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu-
tory prescription regulatingcomputation of emoluments and average
emoluments contained in Rule 2544 for the purpose of grant of
%.ggameﬁt‘;beneflts. Any decision to modify the same would have
T

ffoct“m only whdn the relevant statutory rules are amended in
e

-~ E

ce with\llaw. But what the Railway Board did was to

< If

at&eﬂqz; &Wa?‘y the statutory rules by an executive order made

[N

7.

22,3, J,§76 bé’grlng No.PC II/75/RA/I paragraphs 1 to,5 of which
‘ uG o (./




: "The question of~' revision| of rules regarding treatment of
‘ Running Allowance asf{ pay for certain purposes consequent upon
the introduction of hrev1sed ymy scales under Railway Services
[Revised Pay] Rules, 1973 has| been under consideration of this
Ministry. It has now been clerlded that the.existing rules in
this respect may be lg'lodlfled ;2 ‘follows in the case of Running
‘ staff drawing pay in révised pay scales:
i. Pay for the purposes of passes and PIOs'shall be pay plus
40% of pay. 1 } ‘
ii. Pay for the purpose of |[eave salary, Medical attendance :
and treatment, !Edﬁ.lcatlonalwAs‘sistance and retirement benefits o

shall be pay plu actual ‘amount of running allowance drawn
immm of 45% of pay.

iii. Pay for the p V'se of fixation of pay in stationary posts,
Allowange, House Rent Allowance and

rent f01 ’?allway' rers s}iiﬁll be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed
of para 2 of Railway Mlmstry‘
21.1.1974 for the .pemod from
i treated as final.

on provisional basis in terms
letter No. PC III/73/RA dated
1.1.1973 to 31.3.1976 shall be

4. The above has thei!sanction &)f the President.
5. Hindi version of this lettef will follows"

' [t
i ’ ‘
I !

| The limit of 75% of thé actual famount of running allowancs drawn

in the preceding montﬁbl for the jpurpose of computation of emolu-

ments for quantifying ifaension was | reduced from 75% to 45%. The

statutory rules prescribing the ,kaximum limit of 75% were, however
b :

not amended. | l

‘I eatened to give effect to the

4, But as the authoi 'ities

Railway Board's order catee 22.341976 in preference to the statu-

tory rules Shri Dev Dut Sharma L‘nd other aggrieved persons chall-

b |
| ' -
enged the Railway Board!'sorder %bted 22.3.1976 ‘jin the High Court

of Delhi in C.W.P. N .491 5/78. &bnsequent upon ‘the establishment

of the Central Adxmmst»;‘atwe Tribunal with effect: from 1.11.1985

the said case stood: t;%ansferredj‘ to the Principal Bench of the

>
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1 1974, as already
stated, didq not affect the statutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in tefms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the rumning allowaﬁce by

Rule 2544([g].

6. Shri M.C. Srinivasan and 23 others filed an application

/?_;:’cmﬁ 1988 before the Ernakulam Bench of the Tribunal in O.A.
L2\ -~~~ 7 N
~" LN

! TN No-.\R\-\ﬁ(QE) 86 for a direction to grant them pension by adding runn-

A

Y3 \b _
Ly dng al},cxw%ce upto a maximum of 75% of their pay for computation
ke ‘ ) %
=8f th;ir
flp &

- .

2 vl

%

/-é;ension in accordance with the judgment of the Principal

T No.410/85. During the pendency of the said application




of the power conferrgz!d by Art%cle 309 of the Constitution. By
‘ the said amendment _,‘iid rule |

!

g(i] and g[ii) of Rule 2544 were

amended firstly with"effect ﬂl:m 1.1.1973 recducing the limit

‘ of runmning allowance for the pose of calculating the average
I ‘

| |

emoluments fron 75% toj 45%. Onl the same day, a further amendment
‘ was made with effect'{from 1 4J1979 increasing the maximum from

i
45% to 55%. Whereas i.hm first \lamendment was given retrospective

effect from 1.1.1973 tige secondjlamendment was given retrospective

effect fraan '1.4.1979.;i For U'We sake of convenience we shall

extract the amendments fas follows:

1 ‘
"Subject: Amendment to'jindian Rajf
' Volumel|I
kb

lway Estabhskment Code-~
Ik II.

In exercise of trle povers||conferred by proviso to Article

309 of the Constitution of Indma, the President is pleased to

direct that Rule 1302@1 1309, “‘50\? and 2544 of Indian Railvay

Establishment Code, Voll © I¢& I [Flrst reprint and Fifth reprint
‘respectlvelﬁ be amended as in the Advance Correction Slips
No.428, 429 & 430 R. I‘, and 405|R.II enclosed as Annexures 'A‘.

'B', 'c and 'pD', |

‘ 2. The amendment willlbe effectiive from 1.1.1973.

1
i

i
3. This issues with the concutirence of the Finance Directorate

of the Ministry of Rallways, j ‘

‘ 4,  Hindi version is at%itached.

IFI

N Sd/-[X.Venkatesan]
Director, Establishment [P&A]
Railway Board.

‘ DA:As above

n

Al !
No.E[P&A]II-86/RS-15 l ‘ New Delhi, dated 17.12.1987"

4§

"ANNEXURE 'D'

ADVANCE (iOQRECI‘IOI SLIP NO.405 R.II

H
! i

RULE 2544

| Sub-rule g[i] and gfii] may tre substituted by the followings

"
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gli) "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay'.

gl[ii) "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.1976].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recomended by the Third Central
Pay Comsission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

Sd/-[K.VENKATESAN |
Dircctor, Establishment[P&A]
: Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.IZIT.

In exercise of tha powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I % II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 432 R.I and 407 R.II, enclosed as Annexures 'A', 'B', ‘'C'
anct 'D' respectively.

2. The amendment will be effective from 1.4.1979.

R S . ) ' .
a5 +3s ., This issues with the concurrence of the Finance Directorate
2™V of the HMinistry of Railways.
PN A
{ -4, Hindi version is attached.

s

R B Sd/-[K. VENKATESA)
LI IR RN Diresctor, Establishment [P&R]
"% .. DA:As above Railway Board.
Lo . . {/ A
'*.ﬁd{;a;[g&pf‘]'n-ae/as/15 New Delhi, dated 17.12.87"



RULE 2544

Sub-Rule g[i}] a

"ANNEXURE 'D'

ADVAIJBCE QOR!

nd glii]

TION SLIP NO.407 R.II

y be substituted by the following:

gli] "For the gurpose offl calculation of average emoluments:-
55% of ‘ibic aveg@ge pay, in the revised scales of
pay, drawnfduring ie period;" ‘
glii] "For the purpose of | atuity and/or death-cum-retirement
gratuity: ‘|55% of sic average pay, in the revised
scales of pay, draw during the period.:
AUTHORITY:Q[ Ministry Uﬁf Railway's letter NOJE[PRA]IT-B0/-
RS-T0 dated 17.7.194) )
EXPLANATION: |
The Rule 2544 of Indian||Railway Establishment Code, Volume
[ IT [5th reprint] has fpeen modiffied through administrative instruc-

,!esident's?; approval effective from 1.4.1979.

e necesgitatec by the Government's decision
!ing Allowance Conmdttee [1980]°'.
is to give statutory force to the
ith effect from the same date on
were issued. It is certified that retros-
to thes'a rules will not adversely affect
these rulles' apply.

tions issued with

pective effect givenII
any emloyee, to whoi

1 | Sd/- [ LWVERIKATESAY )
1 ‘ Director, Establishiment [P&A]
Rzilway Board."

The amendment to the statutorj rules having been effected during

the pendency of the licants amended their application

0A the ap
‘wo amendments in so far as they

on 20.9.1989 challending the

were given retrospecti!&ve effectlifron 1.1.1973 and 1.4.1979 respec-

| tively. Their princigal conterdtion was that they, as pensioners,

have acguired vested O | receive pension in accordance
] 1 IS

i rights |

i with the rules in fodce on thg dates on which they retired and
A |

that those rights of theirs cangot| be taken away oy the subsequent

. amendments made to rules on 8.12.1988 by gi{ving retrospective
| i i
effect to the same. This acco-lwing to them is §unjust, manifestly
t
unreasonable ang arbifirary andi thus v1olat1ve; of Article 14 of

€
consisting of

;. the Constitution of India. The Ermakulam Rench
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declarejinvlirldthat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.12%83.
Therefore, those who retired before 5.12.1988 were entitled to

count the rumning allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. Tne aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.,L. ifallick and others in 0O.A. XN0.1572/22 and comnected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to campute
retiral and other benefits in tenﬁs of the order of the Railway

Board dated 21.1.1974. That application was opposed by the res-

),.,/--- ‘%%

o

A AA, . . ' o - .
- deﬁeﬁﬁsuﬁ therein viz., Union of India represented through the
et ~ %

x\

surp}lsmg that these respondents did not bring to the

,!
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before the Ernakulam Bench and that

éllenged

to Rule 2544 was ch b
: \
| |

rendered }.

a decision has been n 20.4.1990 striking down the amend-

ment to the extent fiihey gave; retrospective effect. On the date

on which the applicants presented their app%lications before the

i
. . N |
Principal Bench, the Ernaku

am Bench  had dot: yet rendered its

decision. But the] Ernakulal\ Bench had rénc’iered its decision

'1
long before the Prlnzlpal BenéLh decided the

cases on 23.10.1991,

The applicants were obviousl_r}f mware of the decision. That umay

be the reason for their not bginging tne decision of the Zrnakulana

Bench to the notice of the |Principal Bench. But the conduct

of the respondents Iiis inexch‘sable as the Union of India was a

dings before the Ernakulam Bench. Thus the

| ,
the benefit of the decision of the

No.1572/88

party to the proceé

Principal Bench did jnot have

Ernalkulam Bench when ths OJA. and other connected

disposed|

cases werz heard arr:l;LI

of on 23.10.1¢21. All these appli-

:
cations were disnissed repel]ling the challenge to the amendment

to the rules. The Brincipal [Bench took the wview that the vested

oners werefj not affected by the amendment of

rights of the pensi

the rules on the ground that thes total amount of pension and

retirement benefits they wouls
4

have received ipefore the amendment

wae not reduced by |the amenged rules. Following this decision

filad

of the Principal B‘sﬁhch avplilcations No.251 &> 423/88 Dy

similarly situatsd fore the

?rsons hal Ahmedabad Bench were dis-

| |
b1t is s\suljprising that! the Union of India
. | . N _
one of the r,espondénts hefore the: Ahmedabad Bench did
E l
; | . ! .
not bring to the notice of fihe said Bench the decision of the

missed on 28.2.19882

P U o I

which was

Ernakulam

L

Bench in OfA. K-269/
i i

88 |to which it vias a party.
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9. It is for the first time after all these cases were referred
to th= Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informad us that the Special Ieave Petition ané the
application for stay are pvending and that the Supreme Court has
not granted any interim order staying the dperation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for. the
Union of India and other contesting respondents in this batch
of casss that we should defer consideration of all these cases
and await the authoritative promouncement of the Suprene Court
where they had challenged the decision of the Ernakulam Bench.
In this connection reliance was placed on the decision of the
Supreme Court reported in ATR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAT, MANIBAI PATEL AND OTHERS. That was a case in which
the Gujarath Hich Court had dismissed the writ petitions challen-
ging the validity of certain statutory provisions and directed
the petitioners to approach the %upr e Court as similar matters

wew,e/ge ﬁ:rw thcra. It is in these circuastances that the Supreme
/

e b
ffg/ @burt— fobscf}p% r_haL the course adopted by the High Court was

&,
ki

diy the)appellants was the same as was pending in the Sup-
)

B Court Jte oéght to have stayed the hearing of the writ peti-
<0

. oy ) .
:‘.:;ons.iimff//éie Supreme Court disposed of the other matters.
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having taken a contrary view and upheld the validity of the
amendments we should dismiss these applications following the
said decisions. They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound..

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged It is well settled that a Division
Bench is bound by judicial dlsc1p11ne to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it .is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
If only the respondents had fairly placed the decision of the
Ernakulam Bench before the Principal Bench and the Ahwedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been

struck down by the Ernakulam Bench which had the competence

to do so. The respondents are now trying to take advantage

of the failure on their part of performing their 'duty of plating

the decision of the Ernakulam Bench when simi}ar cases came

up for nsideration before the Principal Bench and Ahmedabad

w examine the contention of the respondents

' the Principal Bench and the Ahmedabad Bench

e
rd%%

V\.r—"/ p

ha\ti the @‘f?

that
of declaring /the impugned amendment to the Rules

' .
E to the extent that they give retrospective effect are valld.
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AL the outset we would like to say that the applications filed
by the agyrieved parties having been dismissed by the Principal
Beinch and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions of the rules
are valid. The decision of tne Lrnakulam Bench which struck
down the amendment to tne rules in so0 far as they gave retrospec-
tive effect is not an order in personem. The [Ernakulam Bench
has held that under the proviso to Article 3U9 of the Constitu-
tion the President has power to prbmulgate rules with retrospec-—
tive elfect. 1It, however, struck down the amendument of the
rules to the extent they gave retrpspective effect on the ground
tnat it is arbitrary ana violative of Article 14 of tne Constitu-
tion to deprive the pensioners of the rights whicn vested in
tneri as on the dates on which they retired,by amending the rules
subsequently witn retrospective efifect. As the impugned provi-
sions were struck down as violative of Article 14 of tne Consti-
tution the legal effect is thnat the impugned amendments were
void ab inmitio vide DEEP CAAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a compenent court declares a statutory
provision as void as offending ti.e fundamental rignts conferred
by Article 14 of the Constitution that decisior binds every
one and not merely the parties ty the proceedings. The effect
of the decision of the Krnakular Bencnh is that the amendients
giving retrospective effect was not in existence from its incep-
tion. In Black's law Dictiomary, 5th Edition, it is stated
that Judgment in Rem is:-

"An adjudication pronounced wupon the status of sowe parti-

cular thing or subject matter, vy & tribunal having compe-

tent authority."
In Halsvury's Law of England, 4ih kdition, Vol.lo the meaning
of "Judgment in Rem" is given at para 1522 as below:-

"1522. Meaning of "Judgment in rem". A judgment in rei
may be defined as the judywent of a Court of €touwpetent
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the 'res” in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied)

As the decision of the Ernakulam Bencn declares the status of

tne impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Beach and the
Ahmedabad Bench disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downue statutory provision which has
alreaay peen struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. Wnen
a statutory provision is declared as void or struck down, the
saine can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. ‘The only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to reader it intra vires. The Supreme Court has
held in ALK 1989 SC 1933 UnlOs OF INDIA v. RAGHUBIR SINGH ARD
OTHERS -

Nt

‘C-rr.',’m'}?rewa statute 1s declared invalid in 1lndia it cannot
“,,.«‘vx\\?\;-‘/,,-be"f're,ilh's‘lgated unless constitutional sanction is obtained
f{ Jﬁrv».‘t;her"é.f\or ‘by a constitutional amendment or an appropriately
’ % -~ modified version of the statute is enacted which accords

¢ ‘with constitutional prescription".
; B AR

- 3
. R v
I%,,cqu‘dit:"\‘a/rfd’ A's not disputed that the Ernakulam Bench of the
RS L
2 J y
1‘piwagbfgaa§<//do;upetent to declare the impugned statutory provi-
BanG oY
s16i=v61d as offending Article 14 of the Constitution. The

. P

. . . L
."L/statutory provisions declared void have not been shown to have
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. "(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 {(CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seen ‘
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more comnonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogencous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
tnat the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with "‘the old, it is
given per incuriam and is not binding on a later court."
{emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Bench of the saie
number of judges. Applying tnis principle it has to be held
that what holds the field as a binding precedent is the decision
of the Ernakulam Bench and that the subsequent decision of the
Principal Bench and the Ahmedabad Benchnave to be regarded as
per incuriam and not binding in subseyuent cases. This being

he legal position thne decisions of the Principal Bencn and

2

o

YL S . . R .
f:‘/tfhg”Agmedaoad Bencn nave to be ignored and the Ernakulam Bench
~ \L\» /,/ \‘
- ‘. . ".‘ 5 1 . .
decision alone should be regarded as holding the field as a
Y

’ J"f‘prece\a’eq:; in regard to the validity of tne impugned rule in
o Y

=
oiT

- {
so far as it gives retrospective effect.
7 B N

——— ,
: '-C"';t_ﬁ')/.f'?" As the Full Bench is not bound by eitiner of the deci-

sions, we shall now examine as to which of the decisions lays

down the law correctly. The Ernakulam Bench has rightly proceed-

4
., ed on the basis that the President has under tne proviso to

j2
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 757 of their pay and
other allowances. As their pay was revised witn effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay Scales
Rules wiiich cawe into effect from 1-1-1973. Wnen the maximum
is reduced froi 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1-4-1979 it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1983
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose decision has
been followed vy tne Ahmedabad Bench hnhas, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973

and the running allowance limited to a maximum of 75% of pay

ﬁwm%‘; ! P . . 4 -
»gﬁ/::zggﬁgpﬁéilowances, with tne pension whichn he would get after
~ 7 “\‘_t,.’\ .
K\ ™o Ze : . o
i§$<fi,f 1-1-12473 \Ntaking into account tne higher revised scale of pay
(I 3 R \‘g

€i6n of pension in accordance with the statutory rules then
in force. As D; the time they retired, revision of pay had come
into force, it is the revised pay and the running allowance
subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfght which

¥
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accrued in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be?affected by amending the rules
on 5-12-1985 with retrospectivg effect reducing the maximuw
limit of running allowance tnaf qualifies for pension. When
the maximum limit of running aﬂlowance is reduced from 75% to
45% or to 55% it automatically rqduces the pension and retirement
penefits that stood vested on the date of retirement. It 1s
impossible, therefore, to agree Lith the view taken by the Prin-
cipal bench followed by the %hmedabad Bench that the vested
right of the pensioners whoé retired between 1-1-1973 and
4-12-1958 1in regard to pensioA and otner retirement venefits
have not been adversely affecteﬁ by giving retrospective effect
to the amended rules. We ha*e, therefore, no hesitation in
nolding thnat the decisions of thF Principal Bencn and the Ahmeda-
pad sencn witn great respect %re wrong and that the decision
of the Lrnakulas Bench is rigﬁt. The Ernakulam Bench has, in
our opinion, rigntly declared| the amended provisions to the
extent they have been given tetrospective effect as void as

offenaing Article 14 of the Congtitution.

17. As the decision of the Erqakulam Bench is in appeal before

< | . . : .

tne Supreme Court we would like, in tne interest of justice
i

and to avoid multiplicity of  proceedings, to direct that the

present applicants shall be bpound by tne directions of the

Supreme Court and that the payments made 1in pursuance of our

directions in all these cases:. shall be liable to be suitably
ad justed. :

|
13. For the reasons statdd above, all these applications

are allowed with the following @lirections:
1) Tne respondents shall recompute the pension and

other retiral benefiys of the applicants or tneir

L.Ks in accordance with Rule 2544 as was in force

*&/ before it was amenFed by wotificationg dated

5-12-1938.
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The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

If the amounts due to the applicants/L.Rs are
not paid within the prescribed time the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

The payment of pension and retirement benefits
xewper the aforesaid directions shall stand regu-
g/ 2yjusted in accordance with the orders
\ as may be issued by the Supreme Court

$10373/90 against the decision of the

fc‘_ 3\@._. sv
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